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न PREFACE 

" 1. The Brochure gives brief information about the work done by 

' the following Commitfees of the Haryana Vidhan Sabha during the year 

' 1982-83. 

' 1, Public Accounts Committee. 

) (* 2. . Committec on Public Undertakings. 

51__‘{ 3. Committee on Estimates. 

g 4. Commitiee on the Welfare of Scheduled Castes and Scheduled 

y Tribes. - 

, 5. Committee on Government Assurances. 

' 6. Commiftee ०0 Subordinate ‘Legislation, 

हर , 7. Committee of Privileges, 

. - 8, Business Advisory Committee. 

- 9. House Committee. 

10. Library Committee. 

11. Committee on Petitions. 

The Rules Committee was also constituted but this Committes 

did pot hold any meeting during the period under Review. However, 

- mention of membership of this Committee only has been made. 

_ (RAJ KRISHAN) 
CHANDIGARH : _Secr'etaryh.‘ 

The 18th July, 1983, 
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PUBLIC ACCOUNTS COMMITTEE 

. 1. Duripg the year 1982-83, the Committee was elected - twice. 
The first Committee consisted of nine members of Haryana Vidhan 
Sabha, who were elected on 15 April, 1982, by the Sabha from 
amongst its: members according to the principal of proportional repre- 
sentation by means of single traosferable vote. The names of the 
members are given bslowi— 

1. Rao Bansi Singh 

2. Shri Deep Chand Bhatia 

3. हां Jagjit Singh:Pohloo 

. :4, Shri Lehri Singh - 

5. Shri Preet Singh Rathi 

6. ShriiRam Lal Wadhwa 

7. Rao-R.am'Narain -~ 

8. .ShriRan Singh Maan 

‘9. Shri Surindér Singh Aujla. - . ] 

2. Before: the Chairman of the Comniittes could be appointed by 
the ' Speaker and the Committee could hold any meeting, the Vidhan 
Sabha was dissolved on फिट, 19th April, 1982, ' 

3. After the constitution of the new Vidhan Sabha asa result of 
peneral election, a. new: Committee: was: constituted which: cohsisted of 
nine members of the Haryana Vidhan Sabha who were elected on the 
12th Tuly,"1982, by the Sabha from amongst its members according 
to the principal of proportional representation by means of single 
transferable vote, Shri Ram Dass Dhamija, a Member of the Committee, _ 
was appointed by the Speaker to bethe Chairman of the Committee., 

. 4. 'The Committce held 2 total number of 49 meetings d"u'ring the 
penod under review. The name of the members and the number of
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fiestings attended by each 006 of them are shown in the following 

table. 

Sr. Name of Members: Number of Meetings 

No. 
attended 

1. Seth Ram Dass Dhamija 49 

#2, Ch, Azmat Khan 
9 

3. Ch. Balvir Singh Grewal 46 

4. Smt. Chandravati 
3 

5. Rao Inderjit Singh 
6 

6. Shri Mangal Sein 33 

#*7.  Shri Mohan Lal Pipple . 9 

8. Shri Roshan Lal Arya 35 

9. Ch. Shakrula Khan 33 

कर्क 10, छापा Roshan Lal Tewari 19 

Reports/Accounts Examined 3 

5. The Committee examined the Report of the Comptroller and 

Auditor General of India for the year 1977-78 (Civil and Revenue 

Receipts). 

Meetings held Busi'ness Transacted 

6. The dates of meetings, the number of members present and 

business transacted at gach meeting are givén below “ना 

Sr. Date of Number of Business transacted 

No. meeting Membets 
present 

1 2 3 4 

1. 11110 August, 1982 8 1. The Secretary Haryana Vidhan 
Sabha and the Acccuntant General 
Haryana explained the scope and 
function of the Committee to the 
members, 

2. The Committee chalked out ही 
gramme of the work of the Com- 

N miiteg. 

*Election as a member of the Haryana Vidhan Sabha set aside 

by the Punjaband Haryana High Court on 11-1-1983. 

*#*Resigned from the membership of the Committee w.e.f, 6-10-1982 

on his appointment” as Parliamentary Secretary. ‘ 

*+»Elected with effect from 14-12-1982, for the unexpired period 

of the year 1982-83, in place of Shri Mohan Lai Pipple, 
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2. . 17th Avgust, 1982 

» 

M 

A 3. 18th August, 1982 न ही 
v 

ही 4... 24th August, 1982 

. ) 

1%
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t 

1 
1. The Committce framed question- 

naire in respect of the Report of the 

Comptroller and Auditor General 

of India for the year 1977-78 (Civi) 
relating to the following depart- 

ments : 

o
 Revenue - 

2. Social Welfare 

3. Co-operation 

4. Education 

5, Agriculture 

6. Transport 

7. Animal Husbandry - 

8. Public Relation 

1. The Commiitee framed question- 
naire in fespect of the Report of the 
Comptroller and Auditor Gengral of 
India for the year 1977-78 (Revenue 
Receipts) relating to the following 
departments 3 

1, Irrigation 

2. Co-operation 

3, Transport 

4. Agriculturs 

5. Excise & Taxation 

6 Revenue 

~3
 

. P.W.D., B&R Branch 

2. The Committee decided to unders 
take the study tour of Karantaka, ‘West 
Bengal and Andaman-Nicobar during 
the month of September, 1982. 

1, 'The Committes passed a condo- 
lence resolution on the death of Shri 

Gobind Rai Batra, M.L.A. 

2. Oral examination छा the represco- 

tative of P.W.D., B&R Branch in 1es- 

pect of paragraphs 4.4, 4.5 and 5.1 

of the Report of the Comptroller and 

Auditor General of India for the year 
1977-78 (Civil). 

3, The Committee postponed. their 
tour programme decided in their mee- 
ting held on 18th August, 1982 and 
decided to tentatively undertake the
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.5, 25th-August, 1982 5 

6. Gth September, 1982. 6 

T. का S_ep'tcrnb_er,' 1982 6 

8. 130 September, 1982 3 

9. 14th September, 1982 - 8 

10, ..29-th September, 1982 5 

11, 4th.October, 1982 6 

12, * 8th'October, 1982 5 

" पॉअ ना 

tour in the first week of October, 1982, 
of Andhra Pradesh, Tamil:Naduy, -~ 
Karnataka, Kerala and Goa States, 

Oral examination of the represen- 
tative of P.W.D. B&R, Branch in ress: 
pect of paragraphs :5.2,5.3,5.5,8.1 
and 8.2 of the Report of फिट Comp- 
troller and Auditor General of India 
for the year 1977-78 (Civil). 

- 1. Oral examination of the represen- 
tative of P.W.D,; Public Health Depart- 

‘ment in respect of paragraphs : 4.6 

“and 4.7 of the Report of the Comp-~ 
trollér and Auditor General of India 
for the year 1977-78 (Civil). 

2. The Committee reviewed their tour 
programme and decided that the tour 

be undertaken from 9th Octaber, 1982. 

Oral examination o6f the fepresen- 

tative of P.W.D., Public Health’Départ- 
ment लाए respect .of paragraphs : 4.8, 

5.1, 5.2, 5.3, 8.1 and B.2 of the 

Report of the Comptroller and Auditor 
‘General of India for the year 1977-78 
(Civil). 

* 1. Oral examination of the represen- 
tative of Irrigation Department व 

respect of paragraph : 4.1 of the 

Report of the Comptroller and Auditor 

General of India for the year 1977-73 

(Civil): 

2. The Committee decided to under- 

take on-the-spot study of Bibipur Lake 

on 26ih and :30th September, 1982, 

‘Oral ‘exdmination of the represen- 

tative of Irdgation Department . in 

respect of paragraphs : 4.1, 4.2, 4.3, 

5.1 & 5.2 of the Report of the Com- 
ptroller and Auditor- General of India 
for the year 1977-78 (Civil). 

The Committee visited Bibipur Lake, 

Lokhi Bund; Saraswati Camal and 

Saraswati Feeder for an on-the-spot 

study.- 

Oral examination of the representative 

of Irrigation Department in respect of 

patagraphs :4.1,4.3,5.3,5:5,8.1 and 

8.2 of ihe Report of the Comptroller 

and Auditor General of India for the 
year, 1977-78 (Civil). 

The Committee formulated the points/ 
questionnaire atdl_ Haryana ABhawan, 
New-Delhi for discussion with' “फल 

A
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12th October, 1982 

18th October, 1982 

“20th Qctober, 1982 

23rd October, 1982 + 

- 

= £ 

25th October, 1982 

2nd November, 1983 

19. 8th November, 1982 

20. 9th November, 1982+ - - 
) 

6 

5 

counterparts of Andhra Pradesh; Tamil” 

-~ Nady, Karnataka, -Kerala .and. Goa 

States doring their tour to those States, 

Discussion with the Secretary, Tamil 

Nadu Vidhan Sabha at Madras on 
matters of common interest, 

_ Discussion with the Secretary, Karna- 
- taka Legislative Assembly at'Bangalore 

on matters of cgmmon interest. 

Dis ussion with the Speaker, Goa 
Legislative Assembly at Goa on matters 
of common interest. 

Discussion with' the Secretary, ‘Mahae 
rashtra Legislative Assembly, at Bom- 

bay on matters एव common interest, 

The Commities informally reviewed at 
Haryvana Bhawan, New Delhi the एड 
cussion held during their tour of Tamil 
Nadu, Rangalore, {Goa ratd Maha- 
rashtra State Legislative Assembly. 

1. Oral examination of the represen- 
tative of Housing department in respeet 
of paragraphs : 3.4 and 8.2 of the 

Report of the Comptroller and Auditor 

General of ‘India for the-year 1977.78 

(Civil). . 

2. Oral examination of the represen- 
tative of Revenue Department 1 rés- 
pect of paragraph 2 3.5 of the Report 

of the Comptroller and Auditor Generat 

of India for the year 1977-78 (Civil). 

3. The Committee decided to under- 
take on-the-spot study of village Boh, 

Babial and Shahpur in  district Amb- 

ala, Punhana and Badshapur in dis- 

trict Gurgaon and Baund and Kalanga 
in district Bhiwani on 9-11-82 and 

10-11-82, in connection Wwith the allot= 

ment of house sites to rural landless 

Harijans and backward classes , as 

referred to in paragraph No. 3.5 of the 
Report of the Comptroller and- Auditor 
General of-India for the year.1977-78 
{Civil). 

Oral examination of the representative 
of Agriculture department in respect of. 
paragraphs : 3.7, 6.23, 7.3, 8.1 and 

8.2 of the report of the Comptraller 

and Auditor General of India for the 
year 1977-78 (Civil). 

The Committee visited village Boh, 
Rabizl and Shahpur in district Armbala 

for an on-the-spot study.
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, 21. 10th November, 1982 4 The Committee visited villape Chakar- 

) i pur, Nakanpur (Punhana) in district 

- ) ‘Gurgaon and Bound Kalan and Ka- 

हे उका ने Ianga in district Bhiwani, for an छान 

the-spot study. 

7" 23, 16th November, 1982 5 The Committee passed condolence 

' जि - resolution on the sad demise of Ach- 
arya Vinoba Bhave amd adjourned 

R ९ हर . without transacting any business as a 

Tt हो ' mark of respect to the departed feader. 
A - . 

n 

. 23. 22nd November, 1932 4 Oral examipation of the representative 

VTN ! लि - of Animal Husbandry Department in 

लि... R respect of paragraph : 3.8 of the 

T - Report of the Comptroller and Auditor. 

गला R, जाए . General of India for the year 1977-78 

U ) ) (Civil). ) 

-~ 24, 23rd November, 1982 4 Oral examination of the representativg 

T T of Bducation Department In respect of 

paragraphs ; 7.10, 7.3, 8.1 and 8.2 

C * -~ . of the report of the Comptroller and: 

T o Auditor General' of Tadia for the year 

- . . 1977-78 (Civi. 

725 29th November, 1982 5 1, Oral examination of the represen- 

tative of Public Relations Department 

PR ; in respect of paragraphs : 3.3 and 3.9 

- .- of the report of the Comptroller and 

' - Auditor General of India for the year 

T - 1977-78 (Civil). 

2, Oral examination of the represen- 
: ftative of Transport Department in 

] respect of paragraphs : 6.22 and 8.1 

. : of the report of the Comptroller and 
Auditor General of Iadia for the year 
1977-78 (Civil). ’ 

.+ 26. 30th November, 1982 6 The Commities passed condolence reso- 
lution on the sad demise ~of Shrimati 

- Shanno Devi, Ex-Speaker, Haryana. 

न - Vidhan Sabba and thereafter adjour- 

A ned without transacting any business. 

27. * 13th December, 1982 4 1, , Oral examination of the represen- 

) tative of Arpimal Husbaodry Depart- 

e e =g s . . ment in respect of paragraphs : 3.8 

. लि and 7.3 of the report of the Comp- 

W BT . troller and Auditor General of India 

i for the year 1977-78 (Civil). 

L 

2. Oral examination of फिट represen- : 
tative of the Social Welfare Depart- 

पक्ष कई के.» - ) ment in respect of paragraph : 3.6 of 
अपदेयं  - i . ] the djrel:»c:m‘._ of raI"the Comptroller and 

. Auditor General of India for year 
E - SRR 1977-78 (Civil). ' . 

3. The Comewmittes framed the ques- 
tionnaire in respect of Appropriation 

- 
. 

FE
 

s 
e
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28, 14th December, 1982 

29, 20th December, 1982 

30. 21st December, 1932 

M 

31. 22nd December, 1982 

6 

Accounts/Finance Accounts of Hare 
- yana Government for the year 1979-80, 

Telating to the following departments &~ 

1. General Administration; 

2. Home (Police) ; 

3. Revenue; 

4, P.W.D. B&R; 

5. Education; 

6. Urban Development; 

7. Social Welfare; = 

8. Trrigation; - 

9. Agriculture; 

10, Fisheries; 

11. Panchayat; 

12. Co-operation; 

13. Transpott;- =" : 

14, T'ourism;' and 

15, Medical & Public Health. 

1. Oral examination of the represen- 

tative of Co-operation Department in 

respect of paragraphs : 7.11, 7.12, 
and 7.15 of the report of the Comp- 
troller and Auditor Generai of India 
for the year 1977-78 (Civil). 

2. The Committee decided to under- 

take on-the-spot study tour of some of 

the Consumers’ Federation Stores in 
districts of Ambala, Rohiak and Jind 
एप 21st and 22nd December, 1982, 

Drafting of 19th Repert एप the report 

of the Comptroller and Auditor General 
of India for the year 1977-78 (Civil) 
relating to the following departments ; 

1. Housing 

2. P.W.D.& B&R 

The Committee visited Super Bazar, 
Ambala Cantt. and Rohtak for an 
on-the-spot study. 

The Committee visited Fair Price Shop 

at Lakahan Majra, Super Bazar Jind, 

Fair Price Shop at Nagura and Super 
Bazar at Kaitbal.
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33. 28ih December, 1982 

34, 

k1.8 

3rd January, 1983 

4 

4th January, 1983 
™ 

10th January, 1983 
P 

4 

1. Oral\examination of the represens 
tative of Revenue Departmeat पा. 
respect of paragraph : 3.5 of the’ 
report of the Comptroller and Auditor 
General of India for the year 1977-78 
(Civil). 

‘2. Oral examination of the represen- 
tative of Agriculture ‘Depattment’ m 
respect of parageaphs @ 7.6 and 7.3 
of thé report of the Comptroller and 
Auditor General of India कि the year 
1977-78 (Civil). 

Oral examination of the represen- 
tative of Jrrigation Department m 
respect of paragraph: 7. 7of the report 
ofthe Comptrollerand Auditor General 
of India for the year 1977-78 (Civil) 
and Paragraphs. ; 5.8 and 5.9 of the 
report of the Comptroller बाएं Auditor 
General of India for the year 1977-78. 
(Revenue Receipts). 

Oral examination of the représentative 
of Excise and Tazation Department 
in respect of paragraphs : 2.1, 2.2, 
2.3,2.4,2.5,2.6;2.7,2.8,2.9,2.10 
and 2.11 of the report of the. Comp- 
troller and Auditor Geuneral of India 
for the year 1977-78 (Revenue Re- 
ceipts), N 

1; Oral examifation of the represens 
tative of Excise and Taxation Depart- 
ment in respect ‘of paragraphs-: 2.12, 
3.12, 3.13, 4.1, 4.2, 4.3, 4.4 and 
4.5 of the report of the Comptroller 
and Auditor General of India of the 
year 1977-78 (Revenue Receipts). 

‘2. The Commitiee decided to under- 
take on-the-spot study of Breweries/ 
Distilleries at Murthal, Faridabad and 
1Pgamn:;:iat, on 11th and 12th January, 

1. .Oral examipation of the fepresens - 
tative "of Tramsport Department in 
respect of paragraphs : 3.1, 3.2; 3.3, 
3.4, 3.5, 3.6, 3.7, 3.8, 3.9, 3:10 and 
3.11 of the report of the Comptroller 
and Auditor General of India for the 
year 1977-78 (Revenue Receipts). _ 

2, The Committee postponed their 
visit to0 Breweries/Distilleres on 13th 
and §2th.January, 1983, as was deci- 
ded in their meeting held on 4th Jan- 
uvary, 1983, ‘The Committee. further 
decided to visit the Breweries in पट 
2nd week of February, 1983, In addi- 

. tion, the Committee “decided to visit
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37. 1lth'Jannary, 1983 

38. 17thJanuary, 1983 

39. 180 January, 1983 

40, 24 January, 1983 

व... 31st Janvary; 1983 

A 

कट, '7th February, 1983 

e 

43. 8th February, 1983 

44. 9th'February, 1983 

] दिन m B e 
उप 

Haryana Roadways Depots wviz : 
Kaithal, Bhiwani, Rohtak, Jind, Gur- 
gaon, Rewad and Ambala from Tth 
पु 1983 o7 10th:  February, 

Oral examination of the representative 
of Co-operation Department , in res- 
pect-of paragraphs : 5.6 and 5.7 of 
the report -of the Comptreller and 
Audifor General of India for the year 
1977-78 (Revenue Receipts). ह 

. “Oral examination of, -the representative 
of Revenue 'Departmentz' या Tespect of 
paragraphs : 5.1, 5.2, 5.3, 5.4 and 
5.5 of the report of the Comiptrolier 
and Auditor General of India for the 
year 1977-78 (Revenue Receipts), 

, . Drafting of 19th Repoert on the report 
of the Comptroller and Auditor General 
of India for the year 1977-78 (Civil) 
relating to the following. departmengs. ;- 

1, PB.W.D. (Public Health) 

2. Education Department and 

3. Public Refation Department ~ 

Drafting of 19th Report-on the report 
of the Comptroller and Auditor General 
of India for फीड year 1977-78. (Civily 
relating to the following depatiments ; 

1. Revenue 

2. Sociz! Welfare 

3. Agciculture ’ 

Drafting ए 1900 Report on the report 
_of the Comptrolier and Anditor General 
of Iadia for tie year 1977-78 (Civil) 
relating to the following depatthents : 

" 1., Transport, न = 

2., Agimal Hisbindry and 
. 

3, Hrrigation Department 

- The ‘Committeé formulated the points 
अर be kept in view during फिट  tour 

. relating,to on-thé-spot study of Har- 
_ yana Roadways Depots, 

“The Chmmittee' visited Haryana Road- 
-ways.Deppts 2, Fagidabad, Gurgacn 
and Rewari-for an on-the-spot_study. 

. The Com_m'ittee_'.'.‘,as"".iwvd,_ Haryana Road- 
ways Depots at' Rohtak, Bhiwani, Jind 
and Kaithal for an on-the-spot study.
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The Committee visited Haryana Road- 
ways-Depots मां Ambala लिए an on-the- 
spot study. 

Drafting of 19th Report on the report 
of the Comptroller and Auditor. General 
of India for the year 1977-78 (Civil) 
-and (Revenue Receipts) relating to the 
following Departments ; 

1. Tramesport (Revenue Receipts) 

2. Co-operation (Civil) 

Drrafting of 19th Report on the report 
-of the Comptroller and Auditor General 
of India for the year 1977-78 (Revenue 
Reccipts) relating to the following 
departments : 

1. Revenue 

2. Co-operation 

Drafting of the 19th Report on the 
report of the CornP troller and Auditor 
General of India for the year 1977-78 
(Revenue Receipts) relaling to  the 
following departments : ~ 

1. Excise and Taxation 

2. TIrrigation 

The Commitiee finalised their 19th 
Report on the Report.of the Comp- 
troller and Auditor General of India 
for the year 1977478 (Civil and Revenue 
Receipts) and authorised the Chair- 
man to sign and present Report to 
the House on their behalf, 

Meztings/On-The-Spot studies held at places other than Chandigarh 

2 - L ट. *. « डे - 

45... 10th February, 1983 . 3 

46, 15th February, 1983 6 

47. 21st February, 1583 6 

“48. 13t March, 1983 6 

49, 14th March, 1983 4 

below. :— . 
The Committes held meetings at ptaces outside Chandigarh as per details given 

() Bibipur Lake/Lukhi Bund 
Saraswati Canal and Saraswati 
Feeder (at Sr. No, 10 

(i) New Delhi (8 Sr. 12 and 17) 

(i) Madras/Bangalore/Goa/Bombay 
@ at Sr. No. 13, 14, 15 and 16) 
(iv) Ambaly;G # and Bhiwani 

(वा Sr. No. पु ह 21) 

) Ambala/Rohiak/Jind and 
Kaithat (at Sr. No. 30 and 31} 

vi) Faridabad/Gurgaon/Rewari 
oD Rohtak}Bh.iwamem'dfKaithall 

and Ambala (at डा. No. 43, 44 
and 45) 

29th September, 1932 (one day) 

&th October, 1982 & 
25th October, 1982 (two days) 
12th/18th/20th/23rd  October, 1982 
(four days) 
9th/10th November, 1982 (two days) 

21st.and 22nd December, 1982 (two 
days) 

8thfoth and 10th February, 1983 (three 
days) ः 
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11. 

- .Reporis pres_entefl. 

7. Under Rule 223 of the Rules of procedure and conduct of busimess in  the 

Haryana Legislative Assembly, the 19th Report of the Public Accounts Committee 

on the Report of the Comptroller and Auditor General of India for the year 

1977-78 (Civil and Revenue Receipts) was presented to the House एव 24th March, 

1983. 

Proceedings 

3. Arc‘cord of the proceedings of the meetings of the Committee has been kept in 
the Haryana Vidhan Sabha. . ' 

i



12. * 

COMMITTEE ON PUBLIC UNDERTAKINGS 

LT L) डाक के न बहा 

रन The Committee consisted of nine:members of the ‘Haryan_a'Vid'h__an 

‘Sabha, who werc. elected on the 12(h July, 1982, By the House from 
e का U e . 
amongst™its. mémbers. according to the principle: of propertional rep- 

‘resenfaiion by means of single transferable vete, 

L2 IVl_;_S_hrij. Sagar Ram Gupta was appointed by the Speaker to be .fi‘fi' 

the™-Chairman of the Committee. i 

3. 'The Committee held a total numbers of 74 meetings d”‘uring ) 

the pertod under review. The names of the members and the nnmber 

of meetings attended by .each of them are given in the following 

table :— 

Sr. Name of member . No. of meetings 

No.. attended 

1. Shri Sagar Ram Gupta 70 

%, Shri Bahadar Singh 14 ’ 

3.  Shri Bhim Singh Dahiya दि 69 ™ 

4.  Shri Daya Nand Sharma T 68 " 

5... Shri Dharam Bir 32 = 

6. Shri Hari Chand Hooda . 73 ) 

7 Shri Lachhman Singh Kamboj 7 

8. Shri Neki Ram i . 37 

9,  Shri Sahab Singh Saini * 71 

Meetings held and Business Transacted 

4. The dates of meetings, the number of mémbers present .and the 

business transacted at each mesting are given below — 

" sr. Dale of Number of Business transacted लि 

रछ, meeting members’ ' 

o bresedt present’ ] 

। 2 डे 4 

1. 24-8-1982 8 The Spenker explained the scope and oy 
functions of the Committes to the 

members and Committee selected the 

Corposations/Boards for examination 
on general werking, 

2, 29.1982 7 Oral examination 'of the represep- 
tatives of the Haryana State Electricity 

Board in respect.of paragraph 1.3 (©) 

of the Report of the ‘Comptroller & 

Auditor General of India- for the year 
1976-77 (Civil).
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2 
4 

10, 

11. 

12. 

3-9-1982 _ 

9-9-1982 

10-9-1962 

11-9-1982 

12-9-1982 

13-9-1982 

15-9-1982 

30-9-1982 

1-10-1982 

7-10-1982 

7 एज examination of “the representa-~"-- 

. tives of the Haryana State Electricity 

Board in respect of pafagfaphs=: 6.3, - 

6.4 and 6.6 of the Report of the Comp- 

troller & Auditor General of India for 

the year 1976-77 (Civil). 

The Committee passed condolence re- 

solution in respect of death of Seikh 

Mobhammed Abdullah, Chief Minister 

of the Jammu & Kashmir State. 

Discussion with the representatives of 

the Industries Depariment/Haryana 

Matches Ltd. in respect of fmplemen- 

tation of recommendations contained 

in the first report of Haryana Matches 

Ltd. 1978-79. 

Discussion on various aspecis of the 

Nathpa-Jhakri Project. oo 

Visit 10 Jhakei Power House site of the 

Project and discussion on various 

aspects of the Project. | € - 

Visit to Nathpa Dam Site, Karcham- 

Wangto Hydel Projects sites and also 

visit {0 Sanjay Vidhut Priyojaa. | 

Discussion on varigus aspects of the 

Nathpa-Jhakri Project with the rep- 

resenfatives of the Himachal Pradesh 

State Flectricity Board/Haryana State 

Electricity Board, at Simla. 

Resumption of discussion on Nathpa- 

Thakri Project and oral examization of 

the representatives of the Power De- 

partment/Haryana _ State Electricity 

Board in respect of paragraph: 6.4 of 

the Report of Comptroller & Auditor 

General of India for the year 1976-77. 

Oral cxamination of the representatives 

of the Haryana State Electricity Beard 

in regard to the information supplied 

by them which was asked for by the 

. Committee in its meetings held on 

* 2.9-82 and 3-9-82. - -0 

Oral examination of the represen- 

tatives of the Industries Department in 

respect of Haryana Matches Litd. 

and Haryana Financial Corporation 

with regard_to implementation of Ist 

and पाएँ Reperts of the Committee 

respectively. 

Oral examination of the represenia- 

tives of the Haryana Tourism Corpo~ 

ration with regard:to , the General 

working of the Corporation, T T



15. 

16. 

17. 

21, 

23, 

13-§0-1982 
" 

14-10-1982 

15-10-1982 

16-10-1982 

A 

21-10-1982 " 

22-10-1982 

23-10-1982 

28-10-1982 

29-10-1982 

4-11-1982 

5-11-1982 

i 

Discussion on matters of common 

intercst with the Committee on Public 

Undertakings of the Maharashtra 

Legistature. 

Discussion with the representatives of 
the Industries Department. in respect 

of implementation of recommendations 

contained in the 4th report on Haryana 

State Handloom & Handicrafts Corp- 

oration. 

Discussion on matters of common 

interest with the Committee on Public 

Undertakings of Tamil Nadu Legis- 
lative Assembly, 

Discussion on matters of common 
interest with the Committee on Public 
Undertakings of Orissa Legislative 
Assembly. : 

Discussion with the representative of 
Tourism Corporation of Jammu & 
Kashmir at Srinagar. 

Discussion with the representatives of 
Jammu & Kashmir Tourism Depart- 
ment at Pahalgaon. 

(i) Discussion with the representatives 
एवं Jammu & Kashmir Toutism 
Department at Tangmarg and at 
Gulmarg. 

(i) Meeting with the Hon'ble Speaker, 
Jammu & Kashmir Legislative 
Assembly. 

Qral examination एव the representatives 
of the Power Department/Haryana 
State Electricity Board in respect of 
paragraph : 6.7 of the Report of फिट 
Comptroller & Awuditor General of 
India for the year 1976-77. 

Resumption of oral examination (व the 
Power Department/Haryana State 
Flectricity Board in respect of para- 

* graphs: 6.7,6.8 & 6.9 of the Report of 
the Comptroller & Auditor General of 
India for the year 1976-77. 

Oral examination of the representa- 
tives of the Haryana Tourism Corpo- 
ration in respect of the General gues- 
tionnaire rclating to their Corpora- 
tion. 

Resumption of discussion with the 
representatives of Haryana Tourism 
Corporation in respect of the General 
questionnaire relating to -their Corpa- 
ration. 

] 
)
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- 

डर 

26, 

21, 

28, 

.'-,f". 

k= 29, 

30. 

31, 

v 
Dl 32, 

33. 

_ 25. 11-11-1982 

:12-11-1982 

13-11-1982 

14-11-1982 

15-11-1982 

19-11-1982 

25-11-1982 

26-11-1982 

2.12-1982 7 

(i) Oral examination ‘of the répresen 
. . _tatives. of the Haryana Tourism 

Corporation at Parakeét Complex, 

Pipli, Karna Lake  Complex, 

Uchana (Karnatyand Sky lark Coma- 
plex at Panipat; 

(ii) Oral examination of the represen- 
*7 tatives of the Haryana Breweries 

1td, at Murthal; and 

(0 Tnspection of the Delecia Plant and 
discussion with the representatives 
of the Haryana Agro-Industries 
Corporation at Murthal, 

Discussion with  the representatives 
of the Tourism Corporation at Suraj« 
kund Tourist Complex, Faridabad. 

Inspection of tourist complexes situa. 
ted at Dabchick (Hodel) and Sohna, 

Discussion with the représentatives of 
the Haryana Tourism Corperation in 
respect of Magpie Resort at Farida- 
bad. 

Review of discussion held during the 

inspection of various complexes of the 
Haryana Tourism Corporation, 

(i) The Commiitee passed condolence 
resclution in respect एव Shri Vinoba 
Bhave. 

(if) Oral examination of the represen~ 

tatives of the Power Department/ 

Baryana State Electricity Board 
in respect of paragraphs: 6.10 & 
6.11 of the Report of the Comp- 
troller & Auditor General of 
India for the ycar 1976-77. 

Resumption of oral examination of 

the representatives of the  Power 
Department/Haryana State Blectricity 
‘Board in respect of paragraphs: 6.12 & 

6.13 of the Report of the Comptroller 

& Auditor. General of India for the 
year 1976-77. 

Resumption of oral examination of the 
representatives of the Power Deparl- 

ment /Haryana State Electu‘cilyt Board 
in respect of paragraph: 6,14 & 6.7 

of the Report of the Comptroller & 

Anuditor General of India for the year 

1976-77 and 1977-78  respectively. 

(i) The Committec passed condolence 
resolution on the sad demise of
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A T 2 3- 4 . 

' 
Smt. Shano Devi, First. Speaker of 

N . the Haryana Vidhan Sabha. 

हा Oral examination of the  repre: 

sentatives of the Industries Dcr 
partment/Haryana State_Industrial 
Development Corporation  on 
their generdl working. 

s i Lok A * 
कि examination of the representa- 

es of the Housing Department/ 

Haryana Housing Board on their 

i general working. 

-
~
 

<34, 324987 

W 35. 9-12-1982 की 7 2 Oral examination of the representa- 
tives of the Irrigation Department/ 

Haryana Stateco_ Minor  Irrigation 

{Tubewells )) Corporation in respect 

) : - of their general working. - 
4 - न न 

36. 10-12-1982 7 Oral examination -of the representa- 

_ tives of the Dairy Department/ 

e Haryana Daity Development Corpora- 

R tion in respect of their general working. 

.37, 14-12-1932 8 Framing of questionnaire in Haryana 

= Bhawan, New Delhi for discussion 

with the counterpart Cominittees 
of Goa, Kamataka, Kerala and 
Tamil Nadu State Legislatores. 

Discussion with the -officers of the 
Economic Development Corporation, 

a Public Sector Undertaking of the 

. Goa State Govt. in the office of the 
Economic Development Corporation. 

8. 17-12-1982 5 

S 39: 18-12-1983 5 Discussion on matters of common- 
. .. interest with the Secretary, Goa 
AR Legislative Assembly in his Chambsr, 

40, 21-12-1982 6 (i) Discussion on procedural points 
' * . of common interest with the Deputy 

- ) Secretary of Karnataka Legislative 

N e - Assembly. 

B . (ii) Visit to Karnataka State Government 
= « Soapsand Detergents Factory Ltd., 

Bangalore and discussion in connec- 
tion thercwith. 

& L 

-~ 41, 23-1241982 - 6 Meeting with the Conmimittee ar Public 

o : न Undertakings of Kerala Legislative 
. - Assembly at Trivendrum on matters 
L . . of common interest. 

&1 42r 24121982 . 6 (i) Discussion with the officers of the 
. Thiruvalluvar Transport Corpora- 

LA - . . ticn Ltd, at Madras. 

= R . (i) Discussionon matters of comtmon वन 
terest and also made some important 
procedural point with the Secre- 

’ taty, Tamil Nadu Legislative 
Assembly, 

‘
Q
f
‘
.
‘
\
’
!
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के. 27-12-1982 

4. 31-12-1982 

45. 6-1-1983 

46. 7-1-1983 

47, 12-1-1983 

48, 13-1-1983 

49, 14-1-1983 

[ -. 

Review of discussion in  Haryana 

Bhawan for the meetings held during 

the study tour fo various States from 

14-12-1982 to 24+12-1982, 

(i) Oral examination of the represen- 
tatives of the Agriculture Depart- 
ment{Haryana State Agricultural 

Marketing Board in respect of 
their general working.” 

(i} Oral examination of the repre- 
sentaiives of the Indestrics Depart 
ment/Haryana State Small Indus- 
trics & Export Corporation in 

respect of their general working. 

Oral examination of the representa- 

tives of the Industries Depart- 
ment/Haryana Breweries Ltd. in res- 
pect of their general working. 

Oral examination of the . representa- 
tives of the Irrigation Department 
in respect of the general working of 
the Haryana State Minor Irrigation 
(Tubewells) Corporation. 

Discussion with the Commitiee on 
Puklic Undertakings of the Punjab 
vidhan Sabha on matters of common 
interest. 

Visit to tourist complexes situated at 
Panchkula, Red Bishop, Youth Hostel 

and Yadavendra Gardens, Pinjorc and 
discussion with the representatives 
of the Harvana Tourism Corporation, 

(i) Inspection  of tourist  complex 
Bulbul at Jind. i 

(i) Inspection of Barsola Village 
Water Course. 

(0 Discussion with the officers of 
the Haryana State Minor Irriga- 
tion (Tubewells) Corporation 

at Narnwapa Canal Rest House, 

(iv) Inspection of Teer course of T.R. 

Khasa Minor acar Bhun (Hissar). 

(v) Inspection of Naka-Plaie Work- 
shop (Bhuna) 

(vi) Visit to the Water Course of Karsan- 
khera Minor (एंड, Sirsa) 

(vii) Visit to the Kala Teetar Tourist 
Complex (Abub Sahar ) Distt, 
Sirsa. - 

(viii) Inspection of Sikara Tourist Come 
plex, Asha Khera,
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50, 

5. 

52, 

L 53' 

84. 

15-1-1983 

16-1-1983 

17-1-1983 

18-1-1983 

19-1-1883 

(it Discussion with the officers of the 

Haryana Tourism Cofporation at 

Sirsa and juspection of Surkhal 

Restaurant, Sirsa. 

i) Inspection of Water Course of Khara 

kheri Distributory near Badopal. 

(0 Inspection of Water Coursem_ of 
Moga No. 34022 of shan 

Garh Sub Branch 18368 [नि 

हद Inspection of construction of Water, 

Courses of Batak Minor (Hissar 

Branch). 

(v) Visit to Fleminga Tourist Complex, 

Hissar. 

(i) Visit of Hoopoe Restaurant, 

है 

(i) Inspection of Handlpom Centre 

at Bhiwani. 

(0 Inspection of Water Course of Chak- 

Palan Moga. No. 11000-L (QUI 

FEEDER) and also visit 10 Ju 

Canal Pump House No. 1. 

(iif) Inspection of Tilyar Tourist Com- 
plex, Rohtak. 

(i) Inspection of Sand-Gouse  Res- 

taurant, Narnaul. 

(i) Inspection of the Haryana Minerals 

Ltd., Narnaul and also visit to 

Antri  Biharipur, Marble Mines. 

(iii) Inspection of State Mines-Kund. 

गो Inspection of Sand Piper Tourist 

Comples, Rewari. 

(i) Tospection of Sultanpur Bird San- 
ctuary Lake. 

(i) Visit to Jungle Babbler Tourist 
Complex (Dharnhera) 

(iii) Discussion with the officers of the 
Haryana State Industrial Develop- 
ment Corporation and Haryana 
Detergents Factory. 

{iv) InspectionofaBarbed Wire Fartory 
at Panchgaon (Gurgaon) and ako 
visit to Yerma A.C, Pipes Fartory, 
Panchgaon. 

Review of discussion held with the 
officers of the Haryana Tourism 

न
ि
 

नि
ज 

न
,
 

है
 

है
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35. 

36. 

57, 

58. 

59 

61, 

" 62 

63. 

65, 

66, 

27-1-1983 

28-1-1983 

29-1-1983 

30-1-1983 

3-2-1983 

4-2-1983 

9-2-1983 

10-2-1983 

17-2-1983 

18-2-1983 

19-2-1983 

20-2-1983 - . 

Corporation during tour from 13-1-83 
to 18-1-1983 and observation of 
the Commifice. 

Oral examination of the repiesenta- 

tives of the Haryana State  Electri- 

city Board with regard to the general 

working of the Board. 

Visit to .Hydel Project of Haryana 
State Electricity Board at Tejawala. 

(i) Visit to Thermal Plant, Panipat. 

(0 Visit to Handloom Centre, Panipat, 

Discussion with the representatives of 
the Haryana State Blectricity Board. 

Oral examination of ihe representa- 

iives of the Haryana Breweries Ltd. 
with regard to the general working 
of चाह Company. . 

Oral examination of the represenfa- 
tives of the Industrles Department/ 
Haryana State Small Industries & 
Export Corporatlon वा. Tespect of 

the general workings of the Corporation 

Resumption of oral examination of the 
representatives of the Industries De- 
partment/Haryana Breweries Ltd. in 
respect of the general working of 
Haryana Breweties Ltd,, Murthal, 

Orzal examination of the representa- 
tives of the Haryana Agriculture De- 
partment/Haryana State Agricultural 

Marketing Hoard in respect of the 

general working of the Board. 

Ofal examination of the representa- 
tives of the Haryana Minerals Litd, 
in respect of the general working .of 
the Corporation. 

Resumption of oral examination of 

the represeniatives of the  Haryana 

Tourism Corporation Lid. and 

Haryana Breweries Ltd. Murthal at 

Morni Hills. 

Drafting of the Seventh Report on djtha 

Report of the ComptoHler &  Auditor 

- General of India for the year 1976-77 

in regard to Haryaoa State Electri- 
city Board at Morni Hills. 

-Resumption of drafting एवं the Seventh 

Report on-the Report of the Compt- 

roller & Auditor QGeneral of India
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Hatryana State Flectricity Board at 

- Morni Hills. 

67. 21-2-1983 
4 Resumpticn of drafting of the Seventh 

Report on the Report of the Compt- 

roller & Auditor General of India _1Por 

the year 1976-77. 

68. 22-2-1983 
5 Drafting and finalisation of Seventh 

Report at Momi Hills. 

69. 23-2-1983 
6 ‘Drafting of the Eighth Report 01 the 

General working of the  Haryana 

Tourism Corperation at Morni:Hills, 

70, 24-2-1983 
6 Resumption एव drafting and finalising 

of the Eighth Report. on the general 

- wotking of the Haryana Tourism 

Corporation at Morni Hills. 

71. 25-2-1983 7 Drafting of Ninth Report on the general 

. 
working of the Haryana Breweries Ltd. 

Murthal at Morni Hills. 

-72, 26-2-1983 
7 Resumption of drafting and finalising 

of Ninth Report onthe general working 

of the Haryana Breweries Ltd., Murthal 

at Morni Hills. 

73, 27-2-1983 7 -+  Drafting and finalising of Tenth Re- 

. 
port on the general working of the 

- 
Haryana Minerals Ltd., Naraaul at 

. . 
Morni Hills. 

74, 28-2-1983 
6 Drafting and finalising of Eleventh 

R Report {Special) on the genetal wor- 

king of the various Corporations/Boards 

of the Haryana State at Morni Hills, 

5, ._Meeiing at places other than Chandigarh. 

- -(Ty The Committee held its meeting at various places during its 

spot study toar for inspecting/visiting:— 

(i) lsNagthlpgas-th_akri Project (Himachal Pradesh) from 11-9-82 10 | Ty— 

(ily Tourist Complexes, Parakect at Pipli, Karna Lake, Uchana 

- (Karnal), Skylark Complex, Panipat on 11-11-1982. . 

(iii) Haryana Breweries Ltd., Murthal on 11-11-1982. 

- o () Delecia Plant of Haryana Agro-Industries Corporation Ltd., 

-~ " at Murthal on 11-11-1982. ' 

] (v)' "Tourist Complex, Surajkund at Faridabad on 12-11-82. 

.(vi) Tourist Complex Dabchick, Sohna onl3-11-82. 7. * 

गठन th year 197677 in rogard 10 the __ 
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(शा Tourist Complex, Magpie Resort at Faridabad on 14-11-82. 

(viii) Tourist Complexes Red Bishop, Youth Hostel and 
Yadavendra Gardens on 13-1-1983. * . 

(ix) Tourist Complex at Jind on 14-1-1983. . - - 

(x) Barsola Village Water Course on 14-1-83, 

(हा) Teer Course of T. R. Khasa Minor near Bhun and Naka 
Plate Workshop (Hissar) on 14-1-83. 

(हा Water 'Course of Kharsan-Khera Minor (Distt. Sirsa) on 
14-1-1983, 

(xiii) 'Tourist Complex Kala Teetar (Abub Sahar) Distt. Sirsa 
on 14-1-1983 _ 

(xiv) Tourist Complex, Asha Khera on 14-1-1983. 

(xv) Surkbab Restaurant at Sirsa on 15-1-1983. 

(xvi) Water Course of Khara Kheri Distributory Near Badopal 
and Moga No. 34022 of Kishan Garh on 13-1-1983, 

(दा) Water Coursc of Batak Minor, Hissar Branch on 15-1-83. 

(xviii) Tourist Complex Flemingo at Hissar on 15-1-1983, 

(xix} Hoopoe Restaurant, Bhl'_wam" on 15-1-1983, . 

(xx) Handloom Centre at Bhiwani on 16-1-1983. 

(xxi) Water Course of Chak-Palan Moga No. 11000L (JUI FEEDER) 
and also Jui Canal Pump House No, 1 on 16-1-1983. 

(xxii) Tourist Complex Tilyar at Rohtak on 16-1-1983. 

जाएं) Sand Grouse Restaurant at Narnaul on 17-1-1983. 

xxiv) Haryana Minerals Ltd., Narpaul and also Anatri Bihari Pur 
Marble Mines and Slate Mines (Kund) on 17-1-1983, 

(xxv) Tourist Complex at Rewari on 17-1-1983, 

(xxvi) Sultan Pur Bird Sanctu‘:ary Lake on 18-1-1983. 

(xxvii). Tourist Complex Jungle-Babbler (Dharuhera).on 18-1-1983, 

(xxviii) Detergents Factory at Dharuhera on 18-1-1983. 

(xxix) Barbed Wire Factory and A. C. Pipes Factory at Panchgaon 
~ (Gurgaon Distt.) on 18-1-1983. 

(xxx) Hydel Project of Haryana State Electricity Board at Tajewala 

' on 28-1-1983, . 
Ed 

»
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, (xxxi) Thermal Plant at Panipat on 29-1-1983. 
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(xxxii) Haadloom Centre atPanipat एप 29-1-1983, 

# 

(II) The Committee also held meeting outside Chandigath at 

places given below :— 

) 

(i) Simla 

(ii) Srinagar 

New Delhi 

Goa 

. Karnataka 

Trivendrum 

Tamil Nadu 

On 15-9-1982 for discussion on various 

aspects of the Nathpa-Jhakii Project 

with the répresentatives of फिट, Himachal 

Pradesh State Electricity Board/Haryana 
Stats Electricity Board. 

On 21-10-1982 to 23-10-1982 holding 

of discussion with the Jammu & Kashmir 
Tourism Department. and with the 
Speaker of Jammu & Kashmir Legislative 
Assembly on matters of common 
interest, 

Framing of questionnajre at Haryana 
Bhawan, New Delhi for holding discus- 
sion with the counterpart Committees 
of Goa, Karnataka, Kerala and Tamil 
Nadu State Legislatures. 

Discussion on 17-12-1982 with the 
Officers of the Economic Development 
Corporation a Public Sector Undertaking 
of the Goa State Govt, in the office of 
the Economic Development Corporation 
and also discussion on matters of 
common interest with the Sccrctary, 
Goa Legislative Assembly in his Chamber 
on 18-12-1982, . 

Discussion on procedural point of 
comnion interest on 21-12-1982 with 
the Deputy -Secretary of Karnataka 
Legislative Assembly. 

Discussion on 23-12-1982 on matters 
of common interest with the Committee 
on Poblic Undertakings of Kerala 
Legislative Assembly. 

(i) Discussion on 24-12-1982 with the 
Officers of the Thiruvalluvar Trans- 
port Corporation Ltd. at Madras. 

(0 Discussion op 24-12-1982 on matters 
of common interest and also discu- 
ssion on some important procedural 
point with the Secretary, Tamil, 
Nadu Legislative Assembly, 

r 
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6. Report Presented/laid 

@ 

0) 

Seventh Report of the Committee on Public Undertakings 
for the year 1982-83 on the Report of the Comptroller 
and Auditor General of India for the year 1976-77, was 
presented to the House on 25th March, 1983, _ : 

Eighth Report of the Committee on Public Undertakings 
on the General Working of the Haryana Tourism 
Corporation Limited, Chandigarh was presented -to the 
House on the 25th March,. 1983, - 

(iii) Ninth Report of the Committes or Public Und__e.r't_‘a_-’k--r_'-n')gs 

(iv) 

शी 

7. Proceedings 

on the General Working of the Haryana Breweries 
-Llgmlted, was presented to the House on 25th March, 
1983, - ! 

Tenth Report of the Committee on P'ub'lic_\-U'hnder_'t'a___i(";"ngs 
on the General Working of the Haryana Minerals Ltd. 
was presented - to the House on 25th March;~1983:- - 

Eleventh Report (Special) of the Committée on Public 
Undertakings on the General Working of .the Pihblic 
Undertakings/Boards was presented to the House on 25th 
March, 1983, 

- v व 

है. recoid of proceedings of the meetings of the Committee 
has been kept in the Haryana Vidhan Sabha Secretariat.
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COMMITTEE ON ESTIMATES 

.. . 1, The Committee consisted of nine members of the Hatyaina 
Vidhan Sabha who were elected by the Vidhan Sabba on the 12th 
July, 1982 according to the principal of proportional representation by 
means of single transferable vote. 

+ 2. Shri Mohan Lal Pipple was appointed by the Speaker to be 
the Chairman of the Committee. But after appointment of Shri Mohan 
Lal Pipple as Parliamentary Secretary, Shri Neki Ram was appointed 
to be the Chairman by the Speaker for the remaining term of the 

* Committee. T - 

" * 3. The Committee held 30 sittings at Chandigath and 11 sittings 
at places other than Chandigarh. The names ए the members and the 

.. number of meetings attended by each of them are shownin the tablé 
* glven below — : 

Sr.  Name of Members Nimber of meetings attended 
No. 

*1. Shri Mohan Lal Pipple 7 

#*2. Shri Neki Ram 24 

कक, Shri Banarsi Dass: ) - 16 

4, Smt, Basanti Devi 31 

5, Shri Kabir Ahmed - -~ 33 

6. Shri Kulbir Singh 40 

7. Shri Ram Bilas Sharma 25 

8. Shri Om Parkash (Beri) 40 

9. Shri Phusa Ram 21 

10, Shri Shakrullah Khan 19 

* Shri Mohan Lal Pipple ceased to be the member of the 
GCI-OOS-mm2lttee on his appointment as Parliamentary Secretary w.e.f. 

. ** Shri Neki Ram was appointed Chairman of the Committee 
in place of Shri Mohap Lal Pipple. 

_¥** Shri Banarsi Dass waselected as member of the Committee 
against the seat vacated by Shri Mohan Lal Pipple. 

™
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o Mvee-h"ngs held and Business Tratisapted= * * - = =~~~ 

4. ‘The dates of meetings, the number of members present and the  business 
transacted at each meeting are given below — 

Sr. 
No. 

Date No. of Business transacted 
membcrs 
present 

3 _ 4 

| &
% 

16th August, 1982 

19th August, 1982 

27th August, 1982 

हि September, 1982 

15th Sept., 1982 

16th Sept., 1982 

30th Sept.,, 1982 

का, October, 1982 

14th October, 1982 

9 (i) The Secretary, on behalf of पीट 
Speaker addressed the Committee 
and explained its scope आएं func- 
tions ; " 

(i) Sclection of Departments for scru- 
tiny. 

9 . Discassion with the Estimates Commi- 
ttee of पाठ Rajasthan Legislature on 
poiats of common interests. 

8 Scrutiny of replies received from Daity 
Development Department regarding 
implementation ~ of recommendations 
of the Committee as contained in its 
Report for the year 1977-73. 

8 Oral examination of the representa- 
tives of the Dairy Development De- 
partment in respect of implementation~ 
of the recommendations of the Commai- 
ttee as contained in its Report for the 
year 1977-78. 

6 Framed questionnaire on the B"udget 
Estimates, 1982-83, relating to the 

- Cooperation Department, 

7 Examined the Supplementary- Estimates 
for the year 1982-83 (Ist I[ostalment) 
relating to the various concerned De- 

. partments and framed its report thereon, 

g Orally cxamined the representatives of 
the Health Department regarding in- 
ordinate delay made by the said Deptt. 
in respect of supplying material on the 
Budgst Bstimates, 1982-83 received by 
the Committee for scruitiny. 

T Framed questionnaire on tbe Budget 
Estimates, 1982-83 of the Health. Deptt, 
for further elucidation of rfacts cited 
by the Department in the material 
supplied by it to the Committes for 
scrutiny. . Lo . - 

[ Discussion with'the Estimatés Commi» 
ttee of the Tamil Nadu Legislature 

e on matter of common interests. Also 
held discnssion with the officers of
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> + न 10, 

- e 

11, 

12 

13. 

‘14, 

15. 

11 

18. 12th November, 1982 

20th October, 1982 

26th October, 1982 

30th October, 1982 
(पट Delhi) 

“2nd November, 1982 
{Maciras)- 

. 

3rd November, 1982 
(Kenya Kumari) 

4th November, 1982 
(Trivendrum) 

हु November, 1982 
(Panaji) 

ilth November, 1982 
Bombay) 

{Bombay) 

Y 

(i) Discussion with the 

(i) Framed questionfaireon the Budget 
* Estimates, ~1982-83 of -the Hcalth 
एड, . 

(iiy Framed points for discussion with 
the officers of the Health .Depart- 
ment of the Maharashira Government 
during its tour of the said State. 

Finalised questionnairc on . Budget 
Estimatcs, 1982-83 of the Ayruveda 
department (Health). 

‘Framed points for ~ discussions 
with'  the Estimates :Commitee 
of Tamil Nadu, Kerala, Goa -and 

i tra Legislatures during s 
tour of those States. 

- 

Discussion with the Estimates: Conami- 
ttee of the: Tamil Nadu -Legislature. 
छा points of common interests during 
its visit to .the. said States. 

Framed questionnaire for discussion 
with the officers of thé Transport 
Depatiment/Corporation of Mahara- 
shira State regarding its working. 

(i} Discission with the Estimates 
Committee of the Kerala Legislature 
on matters of common -interest, 

(i) Discussion with the officer of 
the Health Department of Goa 
Government regarding its working. 

(i) Discussion with the officer of the 
Health Department of Kerala State 
Government regarding. its working. 

_ Secretary, 
Legislative Assembly Secretariat, Goa 
regarding functioning of the Estimates 
Committee of the .Goa ~Legislative 
Assembly. : 

‘Discussion with the Estimates Comutis- 
tte¢ of the. Mabarashtra Legistaturé on 
peints of ‘comrmon intcrests. 

Held general discussion on the working 
of the Transport Department/Corpos 
ration with the-officers of the said 
department. of Mabarasktra State 
Government. 

न
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19, 

20. 

दे. 

22.. 

25. 

25, 

26. 

दि 

14th November, 1982 
(New Delhi). 

1701 November, 1982 

25rd November, 1982 

30th. November, 1982 

151 December, 1982 

8th December, 1982 

16th December, 1982 

'24th December, 1982 

29th December, 1983 

6 

6 

3 

Reviewed the discussions held with the 
Estimates Committee of Tamil Naduy, 
Kerala , Goa and Maharashtra along 
with the officer of the Health and 
Transport Department of those State 
Governments. 

() Passed a condolence resolution on 
the sad demise of Saint Vinoba 
Bhave. 

0 Scrutinised replies received from, 
the Co-operation Department in 
respect of questionnaire framed by 
jt on the Bodget Estimates of the 
said Department for theyear 1982-83 

(i) Scrutinised replies received from the 
co-operation  Department in  res- 
pect of questionnaire framed by it 
on the Budget Estimtaes of the 
said Department for the year 
1982-83. 

(ii). Framed the questionnaire on the 
. Budget Estimates, 1982.83 of the 

Medical Education Department. 

Passed condolence resolution on the 
sad demise of Smt. Shano Devi, 
an ex-Speaker of the Haryana 
Vidhan Sabha. 

The Commitice held informal discus- 
sion regarding replies received from 
the Co-operation Department in respect 
of questionnaire framed by it. 

Oral examination of the Co-operation 
Department was; postponed after discu- 
ssing with the officers of the said Depart- 
ment because the Commissioner and 
Secretary to Goverament, Haryana, 
Co-operation  Deptt. could not  appear 
before the Commitiee. Decided to 
examine the said on 16-12-82. 

Oral examination of the representatives 
of the Co-operation Depariment पा res- 
pect of replies received from the said 
Department  regarditng  questignnaire 
framed by the Commistee on the Budget 
Estimadtes 1982-83 of the Co-operation 
Department. 

Resumption of eral examination of फिट 
representatives of the  Co-oper2fion 
Department. 

Orally examined  the Dzpartmeatal 
representatives of  the Co-operation 
Department and  decided to undertake
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28, 5th January, 1983 

39, 6th Jaouary, 1983 

30. - 7th January, 1983 

= 

31.. 8th Janvary, 1983 
e 

33, 18th- January, 1983 

33, 24th Jannary, 1983 

a 

34. 3ist January, 1983 

35. 7Tth February, 1983 

36. 17th February, 1983 

a spot study tour of the Staté to 565 
the progress made by the said Depart- 
ment in its various fields of develop- 
ments in the Co-operative Sector, 

Framed points for discussion with the 
officers of the Co-operative Institution 
working in the ficld during its spat 
study tour of the State. 

Discussion with the officers of the. 
Central Co-operative Bank, Kurnk- 
shetra and Hafed at Trawari. 

Discussion with the managerial staff 
of various Co-operative Imstitutions 
working at Karnal and its suburban 
areas. 

Discussion with the Chairman  of the 
Co-operative Sugar Mills at Rohtak. 
The Managing Director also took part 
in the discussions, 

Scrutinised the replies received from 
the Transport Department regarding 
action taken by the Government to 
implement the recommendations made 
by it as contained in its report for the 
year 1980-81. 

Oral examipation of the representa- 
tives of Co-operation Department in 
respect of its Budget Estimates 1982-83. 

Resumption of oral examination. of 
the representatives of Co-operation 
Depariment in respect ए its Budget 
Estimates 1982-83. 

Resumption of oral examination of the 
representatives: of Co-operation De- 
partment in respect of its Budget 
Estimates 1982-83. 

() Scrutinised replies rteceived rom 
the Sports Depariment inconnection 
with the implementation of the 
recommendation as contained in 
its Reporis for the year 1976-77 
and 1981-82, 

(i) Scrutinised replies received from 
Dairy Development  Department 
in connection with . implementa- 
tion of recommendation as contai- 
ned in its Report for the year 
1977-78. 

(i) Scrutinised  quarterly _propress 
report relating to Education Des 
partment. 
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(iv) Scrutinised  quarterly progress 
ह Report  relating to  Agriculture: 

Department, 

(v) Scrutinised quarterly progress Report 
e relating to Irrigation Deptt. 

न 37. 2200 February, 1983 8 Drafting of its 15th लए, 

38, 23rd February, 1983 8 Drafting of its 15th Report, 

39, 28th February, 1983 9 Drafting of its 15th Report. 

40, 3rd March, 1983 . 6 Finalised its 15th Report for the year 
1982-83 and authorised the Chairman 
to present it to the House during 
the Budget Session. 

41, 4th March, 1983 7 Examined the Supplcmentary  Esti- 
. mates for 1982-83 (2nd Instalment) 

relating  to various conncerncd De- 
partments and prepared its repott 
thereon to present to the Hoyse 
during the Budget Session. 

). नौ 

iy Reparts Presented 
= 
- 5. During the period under review, the Committee presented the following 

reports to the House :— 

Sr. By whompreseatedf  Date on which Subject 

No. laid presentedlaid 

1. Chairman, Committee 20th September, 1982 Report of the Bsti- 
on Bstimates, mates Committee 

on the Supplemen- 
tary Estimates (15. 
Instalment) 1982-83, 

2, Chairman, Committee 8th March, 1983 Report of the Esti- 
एप Estimates, mates Committee on 

Supplementary Esti- 
- mates (2nd Instal- 
की ment) 1982-83. 

3. Chairman, Committee 24th March, 1983  15th Report of the 
on Estimates, Estimates Committee 

on the Budget Esti- 
mates of the Co- 
operation  Depart- 
ment for the year 
1982-83. 
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Meetings at places other than Chandigarh _ 

. 6. - The Committeg-undertock an official tour fo the State/Union-- 
Territory of Tamil Nadu, Kerala, Maharashtra and Goa and held 
gight meetings at different places during the tour, i.e. New Delhi, 
Madras, Kanya Kumari, Trivendrum, Panaji and Bombay. 

The Committee also proceeded on spot study tour to 
Kurukshetra, Karnal and Rohtak Districts to make an on-the-spot 
study of the facts pertaining to the working of the Co-operation 
Department and held three meetings at different places in those 
districts - 

Proceedings 

| 7. A record of proceedings of each meeting has been kept 
in the Haryana Vidhan Sabha Secretariat 

———— 
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THE COMMITTEE ON THE WELFARE OF SCHEDULED-CASTES 
AND SCHEDULED TRIBES 

The Committee on the Welfare of Scheduled Castes and Scheduled 

" Tribes for the year 1982-83 'was constituted by the Haryana Vidhan 

Sabha by election vide notification dated the 30th July, 1982 in pur- 

suance of rule 260-A of the Rules of Procedure and -Conduct of Business 
in the ,'-Har'yanha Legislative Assembly: Shri Azmar- Khan; M:L:A: was. 

nominated Chairman of फिट Committee by the Speaker but when his 
election was declared void' and set dside by the Pupjab and Haryana 
High Court, ‘Master Ram Singh, M L.A. was appointed Chairman of 
the Committee for the remaining term एव the year 1982-83 with effect 

from 29th January, 1983. The Committee during, its (लिया held 26 

sittings. p 

The pames of the Members of the Committec are given “below, 

column 3 shows the number -of meetings attended by each member out 

of the fotal number of 26 meetings-held during the period under 

review:— 

Sr, ———__——_—-_-“.-Name of the Mamber Number- of meetings 

No. No. o नि attended 

'I. Shri ‘Azmat- Khan 9 

2. Shri Amar Singh ) - 7 

3, Shri Banarsi Dass 23 

4. Shri Bhag Mal 4 

.5, ह्ाप्तं- छापा Ram 16 

+6, -Shri Kabir Ahmed 11 

7. Shri Mohan Lal Pipple ] —_ 

8. Shri Neki.Ram | 11 " 

9. Shri Shakrullah Khan 6 

.10. *Shri. Bhagi Ram 9 

11, 4-Master Ram Singh 7 

* Elected on 7.12.1982 in place of डी. Amar Singh. Shri 
Amar Singh ceased 10. be the member of the Committee on his 

appointment as Chief Parliamentary Secretary, with effect 
from 6th October, 1982. 

4~ Elected on 7.12.1982 in place of -Shri Mohan Lal Pipple, 
Shri Mohan Lal Pipple ceased to be the member of the 

Cgoszmmittce एप फीड resignation with-effect from 22nd September,
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Mzetings held and Business Transacted 

... The dates of meetings, the number of members present and the 
business transacted at each meeting are given below :— 

पा, Date No. of Business transacted 
No. members 

present 

2 3 
4 " " ’ 

10. 

13th Aug., 1982 

20th Aug., 1982 

26th Ang., 1982 

3fd Sept., 1982 

10th Sept., 1982 

29th Sept., 1982 

Sth Oct., 1982 

12th Oct., 1982 

20th Oct., 1982 

26th Oct., 1982 

6 () The Hom'ble Speaker addressed 
& explained the scope and func- 
tions of the Committee. 

(iif Selection of Departments for- 
examination, 

Scrutiny of prévious Report लिए im- 
plementation. 

Scrutiny of previous Report for 
implementation. 

Oral examination of the Commissioner 
& Secretary to Govt. Haryana Food 
& Supplies Department in  zespect of 
implementation of recommendations 
contained in the 5th Report of the 
Committee, - 

(i) Passed condolence resolution -on 
the sad demise of late Sheikh 
Mohammed Abdullah Chief 
Minister of J. & K. 

(i) Oral examination of the represen- 
tatives of the Welfare of Scheduled 
Castes & Backward Classes De- 
partment in respect of the represen- 
tation of the Scheduled Castes 
persons ला Gowt,  services in 
various Departments of Haryana 
Government. 

Oral examination of the Chief Seere- 
tary to Govt, Haryana and the - 
representatives of the Welfare of 
Scheduled Castes & Backward Classes 
Department  in respect of implementa- 
tion of general’recommendations  con- 
tained in the 5th Report ‘of the 
Comunittes. 

Scrutiny of the  material relating to 
thereservationfrepresentation of Sche- 
duled Castes’ & Scheduled Tribes बा 
Education Department, 

Framed questionnaire on the material 
received from -the Education Deptt, 

Framed questionnaire on  the material 
received from  the Home  (Police) 
Department. 

Framed questionnaire on the material 
received from the Co-operation - Deptt, 

i
}
/
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14. 

15, 

16. 

17 

18, 

19, 

20. 

21. 

22. 

23 

5th Nov., 1982 

16th Nov., 1982 

23rd Nov., 1982 

30th Nov., 1982 

8th Dec., 1982 _ 

16th Dec., 1982 

23rd Dec., 1982 

30th Dec., 1982 

6th Jan., 1983 

13th Jan., 1983 

20th Jan., 1983 

31st Jan., 1983 

9th Feb., 1983 

17th Feb., 1983 

Framed a part of questicanaire on  the 
material received from the Revenue 
Department. 

— D0 

Scrutiny of previous reports for 
implementation, 

Passed condolence resolution on the 
sad demise of late Smt. Shano Devi 
Sfirsbthformer Speaker of Haryana Vidhan 
abha, 

Scrutiny of previous reporis for 
implementation, 

- 

—Do —- 

Oral examination of the Commissioner 
and Secretary to Govt. Haryana Town 
& Country Planning Department in 
respect  of implementation of re- 
commendations contained in the 6th 
Report of the Committee, 

Scrutiny of privious reports for im- 
plementation. 

Scrutiny of the replies received from 
the Co-operation Department with 
regard to. reservationfrepreseutation 
of Scheduled Castes & Schedoled 
Tribes in the Departrment. 

Resumption of the scrutiny of the res 
plies received from the Co-operation 
Department with regard to reserva- 
tion/representation of Scheduled Castes 
& Scheduled Tribes उ  the Depart- 
ment. 

Resumption of the scrutiny of the 
replies received fiom the Co-opera- 
tion Deptt. withregard to reservation/ 
representation  of Scheduled Castes 
and Scheduled Tribes in the Department. 

Business could not be transacted for 
want of quorum. 

Resumption of the scrutiny of the 
replies received from the Co-operas 
tion Department with regard to re- 
servationfrepresentation of S.C. & 
S8.T. in the Department. 

Drafiing of report in respect एव imples 
mentation of recommendations con- 
tained in the 5th and 6th reports of 
the Commities.
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1 2 - 3 . 4 

25, <24th-Feb., 1983 2 Business could nét be transacted for 
- ‘want of quorum. 

26. 2nd March, 1983 6 Finalizatiocn of 8th Report in respect 
’ of immpleméntation -of. the, recommen- 

* dations contained in the 5th & 6th 
reports of the Comenittee, 

Report Presented 

.. Duiring the period under réview the Committee. presented its 8th Repost- to 
the House on the 24th March, 1983 in respect of implementation of  reCommendations 
‘contained in'the 5th - & 6th' Reports of the Committee. 

-‘Proceedings 

.+ Arecord. ए the proceedings of the Committee has been ke"pt_ in the Ha'ryana 
"Vidhan Sabha Secretariat: )
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. COMMITTEE ON- GOVERNMENT. ASSURANCES. 

1. The Committes on Government Assurances of the Haryana 
Vidhan Sabha for the year 1982-83 consisting of nine members-and two 
special invitees was nominated by .the Speaker om 20-8-82 and Shri 
Ram Singh was nominated on 1-10-82 as a special invitee 

2, Shri Fateh Chand Vij was appointed by the Speaker as 
Chairman of the -Committee 

3. The Committee held in all 31 meetings out of- which है 
meetings were held at Delhi, Calcutta, Madras, Bombay and Bhopal. 
The names of the membersand the number of meetings attended by 
each of them are shown in the table given below — a 

8r. No. Name of Members . Number of meetings attended 

Shri Fateh Chand Vij . 29 . 

2, Shri Kundan Lal 29 

3. Shri Verender Singh- . 3 

4. Shri Bhalle Ram 28 

5. Shri Kanwal Singh 30 

6. = Shri Jaswant Singh Chawhan 17 

7. Shri-Bhagi Ram 20: 

8.  Shri Om Parkash Mahajan 28 

9. Bahin Shanti Devi T Nil 

* Special invitees 
1. Ch. Devi Dass _ 22 

2. Shri Rosban'Lal Tewari 17 

3. Shri Ram Singh 26 

Bahin Shanti Devi, M.L.A. resigned from the Membership of the 
Committee with effect from 21-9-1982 

Mectings held and Business Transacted 

The dates of meetings, the number of members present and the business transa- 
cted at each meeting ar¢ given below:— 

Sr.  Date of meeting Number of Business transacted 
No. Members pre- . 

- sent, 

1. 3rd:Se‘pt., 1982- 3 (i) Passed condolence resolution on 
the sad demise of Iate, Govind Rai 
Batra a sitting member of the 

- Haryana Vidhan Sabha 

(ii) The Secrclary explained to the 
Commitiee its scopé and functions,
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9th Sepf., 1982 7 

1401 Sept., 1982 9 

268th Sept., 1982 8 

6th Oct., 1982 2 

[5th Oct., 1982 7 

20th Oct., 1982 10 

23rd Oct., 1982 8 

28th October, 1982 7 

उप November, 1982 10 

10th November, 1982 10 

Passed condolence resclution on the 
sad demise of late Sheikh Mohammed 
Abdullah, Chief Minister of J. & K. 

Scrutiny of the Statement of Assuran-- 
ces given by the Ministers during 
the Sessions held in 1981. . 

(i) Scrutiny of the Statement of Assu- 
rances given by the Ministers during 
the Sessions held in 1981, 

(i) Finalized the Study tour programme 
of the Commitice to various States 
in India. 

- Serutiny of Statement of  Assurances 
given by the Ministers during  the 
Sessions held उच्च 1981. 

() Scrutiny of Statement of Assuraoces 
given by the ministers during the 
Sessions held in 1981. 

(i} Committee decided to defer its 
tour programme to the Stafes of 
Gujarat, M.P. and Kerala. 

Scrutiny  of replies received from 
- (एन, regarding the implementation 

of Assurances. 

Discussion on_matters of common 
interest wn_h the Asstirance Cormi- 
ttee of Tamil Nadu Legistative Assembly. 

(i) Scrutiny of replies received {rom 
the Government regarding the 
implementation  of Assurances. 

(ii) Scrutiny of Statement of Assura- 
nces given by Ministers during the 
Session held in March, 1982. 

(i) The Committee decided to under; 
take the four to the States of 
Andhra Pardesh, Kerala, 

. Karnataka and Maharashtra. 

ः पी) Scrutiny of repl'ies reoei-ved'f_rzo'm 
the Government regarding the 
implementation of Assurances. 

‘(i) Scrw'utiny. of replies received from 
the Government regarding  the 
implementation of Assurances. 

(if) The Committee decided to under- 
take the tour to फिट States 
Anghra Pradesh, Maharashira, 
Gujarat and M.P, 
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12. 17th Novembér, 1982 

-\ ) N 

’)\.-‘ a 13, 24th November, 1982 

14, उड़ December, 1982 

" . T 

.15. 9th December, 1982 

16. 14th Docember, 1982 

17. 21st December, 1982 

18. 28th Decémber, 1982 

19. 31st December, 1982 

20. 3rd January, 1983 

T
R
 

21, 6th January, 1983 

-~ 
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10 

I 

11 

10 

1 

- 11 

.3 . - 

Scrutiny of replies received from the 
Government reégarding  the imple- 
mentation ‘of Assurances. 

(i} Scrutiny of Statement of Assura=- 
nees given by the Ministers है 
the Session held in June, 1982.- 

(i)' Scrutiny of replies ‘received from 
the Government regarding .the 
implementation of Assurances. 

(ii) Passed condolenée resolution of 
the sad demise of :late 'Smt. 
Shanno Devi “first Speaker of 
the Haryana Vidhan Sabba 

* हो) The Commitiee considered the 
letterftelegrame ‘received from the 

P. Maharashtra, and - Gujarat 
. Legislative Assemblies. ‘The 

Committee noted the- contents 
and decided to revise. ity :study 
tour. 

(iif) The Committée decided to wvisit 
West Bangal, Andainan - Nicobar 
Islands,, Maharashira and चलिए, 
with effect from Ist January, 1983 
to 15th January, 1983, = 

Scrutiny एव replies received from the 
Government “regarding the imple~ 
mentation of -Assurances 

Strutiny of replies received from. the 
Government _ regarding  the: imple- 
mentation of Assurances 

Scrutiny of the replies received from 
the Government  regarding the 
jmplementation of ASSURANCES 

Scrutiny of the replies received from 
the Government regarding the imple- 
mentation of Assurances 
The' Cominittee held meeting ¢at 
Haryana. Bhawan, New Delhi and 
framed quostionnaire for  discussion 
with the Committee. on. Government. 
Assurances of West Bengal, Tamil 
‘Nadu, Maharashtra and M.P., Legis- 
lative Assemblies Fl 

Meeting with the momberts of the 
. Committed छा। Government Assurances 
of the West Bengal Leiislative Assembly 
at Caleutta to  discuss छाए matters -of 
pomman 1aferest. 

Meeting with' the members of ' फिट 
Committee ont Government Assarances 
of the Tamil Nadu Legistative -Assembly 
at Madras on Matters of common 
interest,



~ 22, {Cth January; 1983 

23, I3th January, 1983 
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24... I%th January, 1983 
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", 35" “2Ust-January, 1983 
25 करों 
- - ’ धन्य . 

~:26. 315 January, 1983 

Wt 

7. 7th Febreary, 1983 
के ' हि 

LN पु 

28. 14th February, 1983 
) 

कप 

29, 215t February, 1983 

40.. "28th February, 1983 
+ 

. 10th March, 1983 

11 

10 

10 

Meeting with the mémbers of फीट 
Committee on Government Assurances 
of 'the Maharashtra Legislative 
Assembly at Bombay on matters of 
common interest. I 

Meeting with the members of the 
Committee on Government Assurances 
of the Madhya Pardesh Legislative 
Assembly at Bhopal on matters of 
common interest, 

The Committee reviewed its experiences 
of study tour of the States of West 
Bengal, Tamil Nadu, Maharashira 
and M.P. . 

Scrutiny ए {he replies received from 
the Government regarding imple- 
mentation of the Assurances, 

‘The Committee orally examined फिट 
representatives  of Revenve, Transport, 
and Co-operation ., departments .re- 
garding implementation of Assurances, 

Scrutiny of the replies received Irom 
the Government regarding the imple- 
mentation of ths  Assurances, 

Scrutiny of the replies. received from 
the Government regarding the imple- 
mentation of the Assurances. 

The Commitiee 'orally examined the 
representatives of फिट Co-operation, 
Trrigation, Revenue and Rehabilitation 
Departments regarding the  imple- 
mentation of the Assurances. 

The Commiltec orally examined the. 
representatives of the Protocol, Jails, 
PWD. (B & R) and Agriculture 
Departments  regarding the imple- 
mentation of the Assurances. 

The Committee finalized its 14th 
Report. 

[T 

- Presentation of the Report 

"~ > 14th Report of फिट Caommittee ot Government Assuranees रण 
the Haryana Vidhan इस was presented to the House on 24th 
‘March, 1983, 
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- Meetings at places other than-Chandigarh 

The Comnittee held its meetings on  31st .December, 1982 at 
New .Delhi, 3td. January, 1983 at Calcutta, 6fh January, 1983, at 
-Madras, 10th January, 1983 at Bombay, 13th"January, 1983 at Bhogal 
and agajn on 15th Janvary, 1983 at New Delhi 

" 

2 
Proceedings 

A record of the proceedings of the meetings of the '‘Committee 
has been képt. in the Haryapa Vidhan Sabha Secretariat 

L 
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tOMMITTEE ON-SUBORDINATE LEGISLATION 

4+ The Committee, consisting of seven members .of the Haryana 
«Vidhan Sabha, besides the Advocate General, Haryana was nominated 
- by the Hon’ble Speaker on the 2001 August, 1982, vide notification 
No. HVS-LA (Sub-Leg)-1/82-83/44; dated the 24th August, 1982. 

. Shri Vijai Vir Singh was appointed , by. the Speaker as the 
. Chairman of the Committee. ’ 

The Comndittée held 33 meetings i.¢. 35 ai Charidigoth and 8 
tutside the State, The name of the Members and number of meetings 
attended by each of them are shown:in the following table :— 

Sr. No. Name of Members N_umbe"r of meectings attended 

1. Sh. Vijai Vir Siogh 17 
*2,  Rao Inderjit Singh — 

3,  Sh. Ishwar Singh 31 
. S5k Mahendet Partap Singh 3 

5.  Ch. Nar Singh 32 

6.  Rao Nihal Singh - “30 

7. Master Shiv Parshad : 30 

8. Advocate General 

*9,  Sh. Sagar Ram Gupta 4 
e —— e —— 

- r—r - 

*Rao Inderjit Singh resigned from the membership of the Com- 
mittee with effect from' the 11th January, 1983, vide notification No. 
HVS-LA (Sub-Leg)-1/82-83/1, dated the 13th January, 1983-and in his 
place Shri Sagar Ram Gupta, MLA was nominated as Member of the: 
Committee by the. Spzaker on the2lst January, 1983, vide notification 
No. HVS-LA (Sub-Leg)-1/82:-83/3, dated the 24th Jan., 1983, 

RULES SCRUTINISED 

The Committee scrutinised the following Rules and Regulations 
कट :-- 

1. Scrutiny -of rules and regulations ete. framed under the Electricity 
(Supply) Act; 1948, 

2. Scrufiny of the Punjab State Electricity Board Rules, 1959, framéd 
under the Electricity (Supply) Act, 1948: 

3. Sciutiny of the Haryana Government Electrical Undertakings 
(Dues Recovery) Rules, 1972, framed under the: Haryana Go- 
vernment Electrical Undertakings (Dues Recovery) Act, 1970. 
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4: “Scrutidy of the Punjab Electricity Board - (Chdirman’s powers).. 

Rules, 1959, framed under the ‘Electricity (Supply) Act, 1948. 

5, Scrutiny of the Principies Governing the Terms and Conditions and 

Procedure. in regard to Supply of Electricity to Consumers other 

than Licensees, framed under Section 79 हु) of the Electricity 

(Supply) Act, 1948. 

6. Scrutiny of the Memorandum and Articles of Association of 

Haryana Harijan Kalyan Nigam Ltd. and Memorandum and 

Articles of Asscciation of Haryana Backward: Classes Kalyan Nigam 

Private Limited (Incoiporated under-the Companics Act, 1956). 

7. Scrutiny of the Punjab Backward Classes (Grant of Lodns) Rules, 

1958, framed under the Punjab .Backward Classes (Grant of 

" Loans) Act, 1937, ; 

8. Scrutiny of the jPunjab Agricultural Produce Markets (General) 

Rules, 1962, framed under the Punjab Agricultural Produce: 

Markets Act, 1961. 

Meetings held and business transacted 

The dates of the meetings,  the number of members pereseatand  the business transe 

;,.ac_te'd_' हा .each meeting are given ‘below — 

Sr. No.  Date of meeting Number of ‘Business transacted 

¢ - 
Members 

e . present 

दा | 4 

"1, $th S.__ept_em"b'eru,_ 1982 . 6 " 1. Welcome address by the Secretary,, 
Haryana Vidhan Sabha. 

«०... s 2. Scope and functions of the Com- 

o दि mitiee.. 

¥ . " 3, Appraisal of work done- by the 

ही , रा previous Committee. T 

%. 1507 September, 1982 4 ‘Scrutiny of _the Punjab State Electri- 

e D . ' city Board Rules, 1959, framed under. 

the Electricity (Supply) -Act, 1948, 

alongwith other Rules contained in 
the set of RulesfRegulations framed 

gt L s - < under sections 7§ & 79 of the. Electri- 

- .- city (Supply). Act, 1948, : 

. 32 fstOctober, 1982 . 5 Resumption of scruting of the Punjab, 
I - - Cw Siate Electricity Board Rules, 1959, 

Ve + o e + 9 alongwith other Rules contained in 

the set-of Rules/Regulations Tramed 

_ . under sections 78-& 79 of the Electri- 

न द्नं L - wa city (Supply) Act, 1948: 
1 [ L 

1. 4. 7th October; 1982, .. 
e 

4 Resumption of scrutiny of the Punjab 
State Electricity Board Raules, 1959, 
alongwith Rules contained in the set 
of Rules/Regulations’ framed —under 

- sections 78 & 79' of the Electricity 
(Supply) Act, 1948, 

PR . > 2 
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5. 15th October, 1982 

6.. '20th October, 1982 

. 

e 
~ . 

7. 26th Qctober, 1982 
L 

-t 

-9, 11th November, 1982 

e e i S ] 

5 *Scrutiny एव the. Harvana Government 
Electrical Undertakings (Dues Re- 
covery ) Rules, 1972, framed  umder 
the Haryana Government = Elecirical 
lgUTnGdertakings (Dues Recovery) Act, 
1970, 

3 -1. Discussion on the. Questionnaire 
sent by पीट Committee on  Sub- 
ordinate Legislation of the Tamil 
Nadu. Legialtive Assembly. 

Resumption of Scrutiny of the 
‘Punjab State Electricity  Board 
(Cbairman’s  Powers) Rules, 1959, 
framed under the Electricity 
(Supply) Act, 1948, - 

Discussion  regarding laying on 
the table of the House the -copies 
of the Rules framed by the State 
‘Government: 

Discussion on the questions to be 
asked from the Committee on 
Delegated Legislation of the पाएं] 
Nadu Legislative Assembly, =~ - 

Discussion _on the Questionpaire 
sent by the Committee on Delegated 
Legislation of the Tamil Nadu 
Legislative Assembly. 

Intimation received  from  the 
Tamil Nadu Legialtive Assembly 
regarding cancellation of the tour 
programme to Haryana -and 
Chandigarh. 

Chalking out the four programme 
of the Committee on Subordinate 
Legislation of the Haryana Vidhan 
Sabba to the States of Tamil 
Nadu, Kerala, Karpataka and 
Goa from 22nd November to 6th 
December, 1982, 

Tout programme of the Committee 
on Subordinate Legislation of the 
Haryana Vidhan Sabha to the 
States of Tamil Nadu;, Kerala, 
Karnatdka and Goa from. 15th 
December, 1982 to 30th December, 
1932, 

Scrutiny of the Principles Governie 
ing the terms and conditions and 
Procedure in regard to. supply of 
Electricity to  consumers other 
than Licensees, framed  under 
section 79 -(§) of the Electricity 
(Supply) Act, 1948, 

N
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10, 18th November,, 1982 

~ 11, 25th November, 1982 

12. 2pd December, 1982 

13. 7th December, 1982 

Pl L 
A
N
 

14. .14th December, 1982 

15. 18tk Docember, 1982 

A 

Passing of condolence. resclution on 
the sad demise of Acharya Vincba 
Bhave, Bhoodan Leader and ad- 
journing the meeting of the Com- 
mittee. 

Resumption of scrutiny of the Princi- 
ples Governing the terms and Con- 
ditions and Procedurs पंत regard to 
supply of Electricity to Consumers 
other than Licensecs, framed under 
section 79 () of the FElectricity 
(Supply) Act, 1948, 

Resumption -of scrutiny of the' Princi~ 
ples Governing the Terms and Con- 
ditions and Procedure. in regard to- 
supply of electricity to consumers 
other than Licensees, framed wunder 
section 79 (7). of the Electricity (Supply) 
Act, 1948, ' 

‘The Commitiee desired that the Com- 
missioner and Secretary to Government, 
Haryana , Welfare of Scheduled 
Castes and Backward Classes Depart- 
ment, Chandigarh and the Managing. 
Director, Haryana Backward Classes 
Kalyan Nigam Ltd. as well as Harijan 
Kalyan Nigam be asked to supply 25 
copies each of the following for théir 
scrutiny इन 

(i) The Punjab Backward Classes 
{Grant of Loans) Rules, 1958), 
framed vnder the Punjab Back 
ward Classes (Grant of Loans 
Act, 1957, 

(i) The Memorandum and Articles 
of Assoctation of Haryana Harijan 
Kalyan Nigam Limited (incorpo- 
rated under the companies Act, 
1956). 

(i) The Memorandum and Articles of 
Association of Haryana Backward 
LC]dasses. Kalyan Nigam Private 

td. 

Framing of questionnaire at New Delhi 
(Haryana Bhawan) for discussion with 
the counterpart Committees of the 
‘States of Tamil Nadu, Kerala, Kar- 
nataka and Goa during its tour. 

Discussion of the Haryana Committes 
with the Commitiee on Delepated 
Legislation of the Tamil Nadu Legis- 
lative Assembly एप matters of Pro- 
gedural and common interest,



1 2 
7 - 

16. 20th December, 1982. 

17. 2Ist December, 1982 

"18.  23rd December, 1982. 

9. 24th December, 1982 

20. 25th December, 1982 

21, 27th December, 1982 

LA 

22, और January, 1983. 

23. 14th January, 1983 

_24'.- "20th January, 1983 - 
नर, . 

3 

3 

Review by the Commitiee of discussion 
held with the Committee on Delegated 
Legislation of the Tamil Nadu Legis- 
lative Assembly: 

Discussion by the Committec with'the 
Secretary Kerala Legislative Asesembly 
regarding the procedural matters of.the 
Committee. 

Review by the Committes of discussion 
held with the Secretary/officers of the 
Kerala Legislative Assembly. 

Discussion by the Comnrities with the 
Deputy Secerctary of the Karnataka 
Legislative: .Assembly regarding the 

* procedural matters. of the Committee. 

Review by the Commitiee of discussion 
held with the Deputy Secrefary/officers 
of the Karnataka Legislative Assembly, 

Discussion by the Committes with the 
officers of the Goa Daman-Diu Legis- 
Jative Assembly regarding the scope 
and functions ‘and other procedural 
matters of the Committee. 

Serutiny of the Punjab Backwaid 
Classes (Grant of Loans) Rules, 1958, 
framed under the Punjab Backward 
Classes (Grant of Loans) Act, 1957 
and Memorandum and Articles of 
Association of Haryana Harijan 
Kalyan Nigam Limited and Memgo- 
randum and Articles of Haryana 
Backward Classes Kalyan Nigam 
Nigam private Limited (Incorporated 
under पीट Companics Act, 1936) 

1. Scrutiny of the Punjab Backward 
Classes (Grant of Loans) Rules, 3958 
framed wunder the Punjab Backward 
Classes (Grant of Loans) Act, 1957, 

2. Resumption of scrutiny of Mzmo- 
randum and Articles of Association 
of Haryana Harijan Kalyan Nigam 
Limited and Memorandum and 
Articles of Haryana Backward 
Classes Kalyap Nigam. Private 
Limited (Incorporated upder the 
Companies Act, 1956). 

The Committez went through the 
provisions of the Punjab Agricultical 
Produce Markets Act, 1961 with a 
view to scrutinize the Punjab Agri- 
culiural Produce Moarkets (Generaf) 
Rules, 1962, 

N
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\‘25. 25th Jangnary, 1983 

' 26, Ist Febroary, 1983 

27. 9th February, 1983 

28, 16th Febroary, 1983 

s 
8 

30. 22nd Febroary, 1982 

29, 215 February, 1983 

5 

Resumption of scrutiny of the Punjab 
Agricultaral Produce Markets (General) 
Rules, 1962, framed under the Punjab 
196Agr11fr.ultm'al Produce Markets Act, 

Oral examination of the Commissioner 
& Secrefary to Goverament, Haryana, 
Welfare of Scheduled Castes and 
Backward Classes Department in 
respect of the Punjab Backward Classes 
(Grant of Loans) Rules, 1938, framed 
under the Punjab Backward Classes 
{(Grant of Loans) Act, 1957 and 
Memorandum एव Articles of Association 
of the Haryana Harijan Kalyan Nigam 
Limited. and Haryana Backward 
Classes Kalyan Nigam Private Limited, 

Resumption of scrutiny of the Punjab 
_Agricultural Praduce Markets (General) 
Rules, 1962, framed upder the Punjab 
IgAgl‘l'cu]tural Produce Markets Act, 

Resumption of scrutiny of the Punjab 
Agricultaral Produce Markets (General) 
Rules, 1962, framed under the Punjab 
1Agn‘gultl.tral Produce Markets Act, 

9 

Oral examination of the representatives 
~‘of the ~ Power Deparfment/Haryana 

State Electricity Board in respect of 
the Punjab State Electricity —Board 
Rules, 1959 alongwith other Rules 
contained in the set of Rules/Regu- 
lations and the Principles Governing 
the terms and Conditions and Pro- 
cedure. in regard to supply of Electri- 
city to consumers other than Licensees 
framed under sections 78,79 and 790 
of the Electricity (Supply) Act, 1948 
and the Haryana Government Electrical 
19Unmderta]dngs (Dues Recovery) Act, 

Oral examination एवं the representatives 
of the power Department and the 
Haryana State Electricity Board in 
respect ए the following Rules/ Regur 
lations ete. — 

1. The Punjab State Electricity Board 
Rules, 1959 framed under the Electri- 
city (Supply) Act, 1948, 

2. The Haryana Government Electris 
cal Undertakings (Dues Recoverg) 
Rules, 1972, framed ueder the 
Haryana Government Electricsl 
1U9n7d0.ertakm'gs (Dues Recovery) Act,
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3. The Punjab Flectricity Board 
(Chairman's Powers) Rules, 1959, 
framed . under the PElectricity 
(Supply) Act, 1948, 

4. ‘The Principles Governing the terms 
and Conditions and Procedurs in 
regard to supply of Electricity to 
consumers other than Licensees, 
framed under section 79 (j) of the 
‘Electzicity (Supply) Act, 1948, 

31. 28th February, 1983 4 Oral examination of the representatives 
of the Agriculture Department in 
respect of the Punjab Agrigultuzal 
Produce Markeéts (General) Rules, 
1962, framed under the Punjab Agri- 
cultural Produce Markets Act, 1901. 

32, -1st March, 1983 4 Oral examiration ए the Commissioners 
and Secretary to Government, Haryana 
Agricultyral Department and — re- 
presentative of the Haryapa State 
Agricultural Marketing Board in 
respect of the Puniab Agricultural 
Produce Markets (General) Rules, 
1962, framed under the Punjab Agri- 
culturel Produce Markets. Act, 1961, 

33. 23td March, 1983 7 The Commitice drafted and finalised 
their Report for the year 1982-83, 

Meetings at places other than Chandigarh 

The Committee undertook an official tour to the States of Tamil 
: Nadu, Kerla, Karnatika and Goa with a view to have discussion 
सम the Committee on Subordinate Legislation .of these State regard- ing-the procedural matters pertaining to the working of the Committee 
on S.u._bo_rdmat,e. Legislation of their respect Yegislatures and held 8 meetings at different places i,e. New Delhi, Madras, Kanya Kumari, Trivandrum, Mysore, Bangalore, Panaji, 

. Report Presented - 
[ 

. . . The Committee presented to the House their fourteenth Report for the year 1982-83 on the 25th March, 1983, 
M 

न रा Proceedings 
जज 

A record of the proceedings of the Committee has been kept in . the __“_Ha_ry____ana. Vidhan Sabha Secretariat, 
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.. ... THE COMMITTEE OF PRIVILEGES 1982-83 , _ 

1. The Committee"of Privileges, consisting of ten-members was* 
nominated by the Speaker on the 25th June, 1982, 

Shri Inder Singh Nain, MLA was appointed by thé Speaker. 85 
Chairman of the Committee. The names of the members of the Com- 
mittee are as under :— * 

1. Shri Inder Singh Nain, MLA. 

Thakur Bahadur Singh, MLA. 

Shri Mohan Lal Pipple, MLA, 

Shri Nirmal Singh, MLA. 

Shri Daya Nand Sharma, MLA. 

Shri Dharam Bir Gauba, MLA. 

Mastér Ram Singh, MLA. 

., Chaudhri Hukam Singh Phogat, MLA. 

Shri Fateh Chand शा, MLA 

10. Rao~Nihal Singh, MLA. - 

2 

3 

4 

3 

6 

7 

8 

9 

On the 25th August, 1982; Thakur Bahadur Singh and Shri 
Nirmal Singh, MLAs and on the 28th August, 1982, आधा Mchan Lal 
Pipple, MLA resignéd ffom the membership -of the Committce'and in 
the vaeancy caused by their résignations Dr. Om Parkash Sharma, Rao 
Inderjit Singh' and Shri Jaswant Singh Chauhan, MLAs were nominated 
to serve on the'Committée of Privileges with effect from 7.9.1952 

On the 8th Dzcember) 1982, Pr. Om Parkash Shariia, MLA resigned 
from the memtership of the Committee and in the vacancy caused by 
his resignation Seth Ram Dass Dhamija;, MLA was‘nominated to serve 
on the Committee of Privileges with efféct from 24.12.1982 

2. The Committee held a total number of 15 meetings during the 
périod* under review. Thé names of the members.and the number of 
meetings attended by each of them ate shown in the following table न 

Sr. 'Name of.Mémber- Number of meetings 
No N attended. 

* 1. Shri Inder Singh Nain- . 15 

"2, Thakur Bahadur Singh कि ]



दर 3 

3. डा Mohan Lal Pipple - . Nil 

4, ShriNirmal Singh 1 

5. Shri Daya Nand Sharnia 6 

6. Shri Dharam Bir Gauba 5 

7. Master Ram Singh i2 

है, Chaudhri Hukdm Singh Phogat 15 

§. Shri Fateh Chand Vi 12 

10. Rao Nihal Singh o 

11. Dr. Om Parkash Sharma Nil 

12. Rao Inoderjit Singh ‘ 2 

13, Shri Jaswant Singh Chauhan 7 

14, Seth Ram Dass Dhamija _ 5 

.3 Question of Privilege Considered. 

1. The Committee considered question of alleged breach of 
Privilege against Chaudhri Devi Lal, MLA, for alleged insul- 
ting, abusing and man-handling फिट Govermor of Haryana in 
Raj Bhawan on the 24th May, 1982, which was referred by 
the House to the Committee of Priviieges on 25th Jupe, 1982 
for eximination and repott to the House, 

The Committee considered question of alleged ‘'breach of 
privilege against Chaudhri Devi Lal, MLA, regarding his mis- 
conduct on the eve of Governor’s Address to the House on 
the 24 June, 1982, which was referred by the House to the 
Committee of Privileges था 25th June, 1982 for examipation 
and report to the House. 

The Committee ccnsidered question of alleged breach of 
privilege against Chaudhri Hardwari Lal, Vice-Chancellor, 
Maharshi Dayanand University, Rohtak, for his writing a 
booklet “Legislature, Judiciary, Press and Unpiversities” 
casting aspeérsions on the members and lowering the image and 
prestige of the House and its members, which was referred 
by the Hon’ble Speaker to the Committee of Privileges on the 
25th March, 1983, for examination, investigation and Report 
to the House, before the first sitting of the next Session, 
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If_e._etings Held and Business Transacted 
- 

4 » ० जन तल >« ० -+ e e L S 

4. The dates of meetings, the number of members present and 
the business transected at each meeting are given below :— 

पिन Sr. Date of meeting. Number of Business transected. 

No. .members 
present. 

1 2 3 4 

1. 25th August, 9 (i) The Committee passed the condolence 
1982, resolution on the sad demise of आएं 

Gobind Rai Batra, MLA, on 18.8.82. 

(i) The Secretary, Haryana Vidhan Sabha 
explained the Scope and functions of 
the Committee of Privileges. 

2. ही September, 1982 5 1. The Committec informally discussed 
its scope and functions. 

ज
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3, 13th September, 1982 6 (i) The Committee drafted its first 
Preliminary Report in  regard to 
the privilege issue against Chaudhri 
Devi Lal, M.L.A., for alleged 
jnsulting, abusing and  man- 
handling the Governor of Haryana 
in Raj Bhawan on 2वी May, 
1982 for seeking extension of time 
for making the final report before 
the first sitting of the next Session 
and authoriscd the Chairman to 
sign and prescnt the report to the 
House on 20th September, 1982, 

(i) The Committee drafted its first 
preliminary Report in regard to 
the privilege issue  against 
Chaudhri .Devi Lal, M.L.A,, re- 
garding his misconduct on the 
eve of Governor's Address to the 
House on the 24th June, 1982 for 
seeking extension of time for 
making the final report before the 

. first sitting of the next Session 
™~ and authorised the Chairman to 

sign and present the roport to the 
B House on 20th Scptember, 1982, 

4. पैड October, 1982. [ (i) Considered two privilege issues 
- pending before the Committee 

and decided 10 take पाए at first the 
privilege issue against Chaurdhri 
Devi Lal, MI.A., for  alleged 
insulting, abusing and man- 

दर \ handling =~ the. Governor _ of 
Haryana in Raj Bhawan on 24th 
May, 1982, 

—
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(i) The. Committee, also decided to 
summon Shri Jagdish  Nehra, 
M.L.A. {Education Minister, 

- Haryana) mover of the privilege 
issue to appear before the- Com- 

4 miftee in_is next meeting, for 
making his statement in suppor 
of his case. . 

5. 15th Ocrober; 1982 6 - (i) The Committee considered the 
list of witnesses received from - 
Shri Jagdish Nehra, M.L.A, 
(Education. Minister, Haryana) 
and gave censent for calling the 
witnesses mentioned therein. 

- i (i) The Committee desired that the 
file pertaining to the report sub- 
mitted by  His-Excellency, the 
Governor of Haryara to His— 
Excellency, the President of India 
relating the episode which took 
place in the Haryana Raj Bhawan 
on 24th.May, 1982 be- summoned 
and placed before the Committee 
in one of its subsequent meetings. 

(i) Shri Jagdish Nehra, M.L.A. 
(Education Minister, Haryana) 
appéared before the Committee 
and requested that some more time 
may be given to him for making 
his statement and the Committee 
acceded to his request and decided 
to give him sufficient time in this 
behalf. 

Considered the letter received from 
Shri Jagdishh  Nehra, M.L.A, 
(Education Minister, Haryana) 
requesting for extension of tire-for. 
appearing before the Commitiee 
to make his statement. The Com- 
mittee acceded to his request and 

b decided to summon him उप the 
next meeting of the Committee. 

6. 3rd November, 1982 8 (i S
t
 

5 

(i) The Committee decided to under- 
take a study tour to the States of 
West  Bengal, Orissa, Tamil 
Nadu and Amdhra Pradesh from 
.25th December, 1982 for 15 days 

7. 17th November, 1982 7 (i) Recorded the statement of Shri 
Jagdish Nehra,- M:L.A. (Education 
Minister, Haryana) in regard to 
the privilege issue against Chaudhri 
Devi Lal, M.L.A. for alleged in- 
sylting , abusing and man-hand- 

- ling the Governor of Haryana ig 
Raj Bhawan on 24th May, 1982, 

o
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8. 29th November, 1982 

9. 24th December, -1982 

3 

(i) 

5 (i 

i) 

व) 

6 @ 

Gi} 

The Committee  postponed  its 
study tour to the States of West 
Bangal, Orissa, Tamil Nadu 
and Andhra Pradesh from 25th 
December, 1982 and decided to 
undertake this tour from I5th 

January, 1983. 

Considered the request of AD.C, 
to Governor (Capt. 1.5, Yadav), 
Haryana for postponement —of 
his “evidence before the Com- 
mittee in regard to the privilege 
issue against Chaudhri Devi Lal, 
M.L.A.,, for alleged insulting, 
abusing and man-handling the 
Governor of Haryana in  Raj 
Bhawan on 24th May, 1982. The 
Committee acceded to the request 
and decided to examine him in 
its next meeting, 

Considered the request of News 
Editor, Indian Express, Chandi- 
garh for ‘postponement of oral 
evidence of Shri Swadesh Talwar, 
Photographer of the Indian 
Express and decided to examine 
Shri Swadesh Talwar and also the 
photographer who took photo- 
graphs in Raj Bhawan on 24th 
May, 1982, in its next meeting. 

The Commiitee noted that Shri 
Yop Joy, Photographer ~of मिट 
Tribune, Chandigarh who bad 
neither appeared in person nor 
sent any request for postponement. 
of his oral evidence and decided 
to examine him in its next meeting. 

Oral evidence of Shri Yog Joy, 
Chief Photographer of the Tri- 
bune in regard to the question 

of alleged breach of privilege 
against Chaudhri Devi Lal, M.L.A. 
for alleged insulting, abusingand 
man-bandling the Governot of 
Haryana in Raj Bhawan on 24th 
May, 1932 

Oral evidence of Shri Swadesh 
Talwar, Photographer of the 
Indian Express in regard to the 
question of alleged breach of 
privilege against Chaudhri 

Devi lal, ML.A., for alleged 
insulting, . abusing and man- 
hardling the Governor एव Haryana 

11‘9]132_Raj Bhawan on 24th May,
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10, 

. 

11, 

10th Januvary, 1983 

20th January, 1983 

5 

- 8 

.. हाफ The Committee decided to.under= - 
take its study tour from 25th 

January, 1983 instead of I5th 
January, 1983 to the States of 
West  Bengal, Orissa, Tamil 

InNda'du and Andhra Pradesh mn 

ndia. 

(i) Recorded the oral evidence .of 
Capt. J.§. Yadav AD.C, 10 

Govetnor, . Haryana in  regard 

to privilege issue against Chaudhri 

Devi Lal,-M.L.A., for  afleged 

insulting , abusing and man- 

handling the Governor of Haryana 

in Raj Bhawan on 24th May, 1982. 

(ii} Recorded the oral evidence of Smt. 

Promilla Issar, Secretary to 

Governor, Haryana in regard to 

privilege issue apainst Chaudhri 

Devi Lal, MLL.A., for alleged 
insulting, abusing and man- 
handling the Governor of Haryana. 

in Raj Bhawan on 24th May, 1982. 

(i) MShri Phool Chand (Mullana), 

री 

.L.A., Revenue Minister, Har- 

yana and Shri Amar Singh, Chief 

Parliamentary Secretary, Har- 
yana were present to appear 

before the Committee but. as_the 

time was very short the Committee 

postponed their oral evidence as 

witnesses in regard to the privi- 

lege issue against Chaudhri Devi 
व, M.L.A., for alleged insulting 

abusing and man-handling, the 
Governor of Haryana in Raj 

Bhewan on 24-5-83, and decided 

to examige them one 10-2-83: 

The Committee decided to defer 
its study tour programme (07 १1581 

other States commencing from 

25-1-83 and further decided to 

censider the tour programme उप 
its next meeting. ' r 

@ The Committce held informal 

(i) 

discussion in regard to the privi 
lege Issue againt Chaudhri Devt 

Lal, M.L.A., for alleged insulting, 

abusing and man-handling, the 
Governor of Haryana in Raj 
Bhawan on 24-5-82. o 

The Committee reviewed its tour 
programme and tentatively deci- 
ded to undertake a study tour 

to the States of orissa, wests 

Bengal and the Territory  of 
Andeman Nicobar Islands ‘from 
6-2-83 for 12 days. - 
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14, 1st March, 1983 

"12. उक्त January, 1983 " - 

-y 

(= .6- . 

6 

3 

* 7 (i) The ‘Commities “held ~inférinal 
discussion  in  regard to the 
privilege issue against Chaudhri 
Devi Lal, M.L.A.,, for alleged 
insulting, busing and man-hand- 
ling the Governor of Haryana 
in Raj Bhawan on 24-5-32. 

(i) The Committes postponed  its 
study tour commencing from 

" 6-2-83 to the States of Orrisa, 

® 

()] 

West Benpal and the Territory 
of Andeman Nicobar  Islands 
and decided to undertake this tour 
from 20-2-83 to 3-3-83 to the 
States of Rajasthan, Gujarat and 
Goa, Daman & Diu in India, 

Considered the letter receivedf 
from Shri Amar Singh, Chei 
Parliamentary Secretary, Haryan® 
requesting  for extension of tim® 
for  appearing  before  th® 
Commitee as  witness io 
regard to the privilege issue 
"against Chaudhri Devi Lal, 
कवि... for alleged Insulting. 
abusing and magp-handling  the 
Governor of Haryana in Raj 
Bhawan on 24.5-82, The Commi- 
ttee decided to examine him In its 
next meeting, 

As Chaudhti Phool Chand 
{Mullana), M.L.A., Revenue 
Minister, Harvana did not appear 
before the Committee in person 
nor sent  any request for post= 
ponement of his oral evidence as 

- witness the Committee decided 
to give him another chance to 
examine him in jis next meeting. " 

(ii) The Commitiee decided to defer 

M 

its tour programme starting from 
20-2-83 and desired to under- 
take the same after _the adjourn- 
ment of the Budget Session-1283 
sine die. 

Ch. Phool Chand Mullana, MLA, 
Revenue Minister, Haryana appea- 
red before the Commmittee for his 
oral cvidence as a witness in 
regard ६0 the question एवं alleged 
breach of prividlge against 
Ch. Devi Lal, M.L.A,, for alleged 
insulting, abusing and man- 
handling the Governor of Haryana 
in Raj Bhawan on 24-5-82 but 
a member of the Committee namely
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Rao Nihal Singh raised an_objec- 
tion that before examining the 
witness a copy of the letter written 
by the Governor to the President 
of India regerding the incident 

in Raj Bhawan on 24-5-82 may 
एड supplied to the members of 
the Commilttee and after that the 
witness may be examined on the 
next date. At this stage the 
Committes postponed the 
oral evidence of Ch. Phoo! Chand 
Mullana, M.L.A., Revenne Minis- 
ter, Harvana for 2nd March 
1983 at 9.00 AM. 

(i) The . Committee deafted , and 
finalised its’ Second Preliminary 
Report in regard to the question 
of allegzed breach of privilege 
apainst Ch. Devi Lal, ML.A., 
for alleged insulting, abusing and 
man-handling the Governor of 
Haryana in Raj Bhawan on the 
24th May, 1982 sceking exten- 
sion of time for making the final 
report upto the first sitting of 
the next session and auothorised 
the Chairman to sign and present 
the report to the House एप 7-3-83 

(iit) The Committee drafted and finali- 
seqd its Second Preliminary Report 
in Regard to the question of 
alleged breach of privilege against 
Ch. Devi Lal, M.L.A., regarding 
his misconduct on फिट eve of 
Governor’s Address 40 the House 
on 24-6-82 for secking extension 
of time for making the final report 
upto the first sitting of the next 
Session  and authorised = the 
Chairman to sign and present 
the report to the House on 7-3-83, 

(i) Recorded the oral evidence of 
. Phool Chand (Mullana) 

M.LA, Revenue Minister, 
Haryana in regard io the gues- 
tion of alleged *breach of privilege 
against Ch. Devi Lal, M.L.A, 
for alleged insulting, abusing 
and man-handling the Governor 
of Haryana in Raj Bhawan 
on 24.35-82, 

(if) The Committee decided to under- 
take a study tour of West Bengal,~ 
Meghalaya, Sikkim and ‘Tripura 
States in the first week of April 
1983 for a period of 15 days,



3 
है, Moeetings Adjourncd for Want of Quorum 

PRI A 1 

The meetings i.e. on 9.12.82 and 22,2.83 were aajournég ror-want 
of quorum during the period under review. 

दी ० L PV o A 

6. Report Presented 

i, (i)..The ;Chairman, of_the: Committee (Sh; Inder Singh, Naim; 
" MLA) presented the preliminary Report. of एव Committée. 

of privileges to the House on 20.9.82 on the matter in 
. ., Tegard ‘to the. question of alleged breach of privilege against 
S o Dy LAl MLA, for-alleged, insblting, sbusingand man. 
& . " handling™ पड -Governor; of "Hatyara " id, Raj, Bhawan. on 

24’582, séeking" for extension’ of  time लि making the’final 
‘report befote the fitst' sitfing” of the next Session. -~ 

e=-~(ii)" -THe Chaifman of the'Cominittee (Sh. Inder Singh Nain, MLA) 
नर * -spresented the-Prelifminary-Report of*the Committee of Privileges 
.+ नया Holise on'20 9:82 on the matter-in regard fo फिट question 

of alleged breach of privilege ‘against Ch.fDevi Lal,uM.L.A%3 
regarding his mis-conduct on the eve of Governor's -Address to 

«—————the-House-on-24.6.82 .seeking.for.extension of time. for mak-__ 
. -....~-ing the-final report before the first sitting of the next Session.- 

-t 

(व). “The'Chairman of the Committee (Sh. Inder Singh. Nain MLAJ 
नाना —Z-presented the Second-Preliminary-Report - of .the -Committee _of... 

Privilege to the house on 7.3.83 on the matter in regard to thé न 
. question of alleged bredchi-of privilegé against; Ch. Devi Lal, 
M.L.A., for alleged/insulting; absuing and man-handling the 
Goverpor of Haryana in Raj Bhawan on 24.5.82, secking for 

. extension of time for making the final report-upto the first sitt- 

- 

ok 

f ing of the next. Session. o o 

(iv), The Chairman of the Committee (Sh. Inder पट्टी Nain, MLA) 
- presented the Second Preliminary ‘Réport’of the -Commtittee 

of Privileges to the House एप 7-3.837 0 the ‘matter in regard 
to the .question of alleged breach of privilege against Ch. Devi 
Lal, M.L.A., regarding his mis-conduct on the eve of Gover- 
nor's Address to पी House on 24.6.82, sécking.for ;extension 
of time for making the final report, upto the first sitting of the 
next Session. - - 

PRI - 

7. Proceedings s = ¢z 

A record of proceedings of thid nisetingof the” Committee has been 
kept in the Haryana Vidhan Sabha Secretariat - 

LA - - के Y v 

व
ि
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COMMITTEES 

BUSINESS ADVISORY COMMITTEE 

The sixth Haryana Vidhan Sabha met in its first Session from 24th 
June to 25th June, 1982 and no Business Advisory Committee was 
constituted for that Séssion, 

The Committes, which consisted of six meinbers, was nominated by 

the Speaker, in thé Second Session on the 12th September 1982, vide. 

notification No. HVS-LA-106/82/54, Mdated the 13th September, 1982. 

Sardar Tara Singh was the ex-officio Chairman of the Committee. 

.. The Committee, which was constituted on 12th September, 1982, 
प्रात one meeting only i.e. on 20th September, 1982, The names of the 
members ए the Committee/Special invitees and the meeting attended by 
each member are given below 1 — . 

Sr. Name of Members No. of meetings 

No. : attended 

1. Sardar Tara Singh, Speaker. Ex-Ofiicio 1 
Chairman 

2. Chaudhri Bhajan Lal, - . Member 1 
Chief Minister. 

3. Chaudhri 8. S. Surjewala, A ’ " i 
Parliamentary Affaifs 
Minister. 

4- Sardar Harpal Singh, " कर 1 
- . Town & .Country - . 

Planning Minister. . 

5. Shrimati Chandravati, M.L.A. 2 i 
ही + : Leader of the Opposition 

6. Dr. Mangal Sein, M.L.A, दी 1 

Special Invitces 

i, Chaudhri Ved Pal, Deputy Speaker, 1 

2. Rao Nihal Singh, M.L.A, — 

e e et~ e i e e 

1
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, The C-ommit.t_ee, which was constituted on 12th S'eptemb‘er, 1982, 

bontinued to function upto 16th February, 1983, when a new Commi- 

tiee consisting of six members was nominated by the Speaker, on the 

17th Feb., 1983 and was notified vide notification No. HVS-LA- 

- 25/83(7, dated the 17th Feb., 1983. . The Committee which was con- 

stituted on 17th Feb., 1983 held 3 meetings. The names of the Members 

of the Committee/Special invitees and the number of meetings attended 

by each member are given below :— 

Sr. Name of Membey , . No. of meetings 

No. 
attended 

1. Sardar Tara Singh, Speaker. - .Ex-Officio 3 

Chairman 

2. Chaudhri Bhajan Lal, Member 3 

Chief Minister. 

3, Chandhri 8. S. Surjewala, > 3 

Parliamentary Affairs 
Minister. 

4. Sardar Harpal Singh, : ” 3 

Town & Cousfry 

Planning Minister. 

5. Smt. Chandravaii, M.L.A. > 3 

Leader of the 

Opposition, 

6. Chaudhri Devi Lal, M.L.A. ” — 

Special Invitees 

1. Chaudhri Ved Pal, Deputy Speaker. - 1 

2. Dr. Mangal Sein, M.L.A. 
2 

Subjects Discussed 

The Commitee which were constituted on the 12th September, 1982 - 

and 17th February, 1983, held one and three meetings, respectively. In 

these meetings the time Table for various item of business before the 

Vidhan Sabha during. 5 sittings beld on the 20th, 2151 and 22and Sep- 

tembar, 1982 and from 7th Marcli, 1983 to 25th March, 1983, .were 

Settled. 
ot हे श्र PR . न नर T ली
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- REPORTS PRESENTED 

The following reports -were presented 'णा the dates noted a.gamst 
edich i - e + 

5, Subject-of हिट एा157 ४. िसॉटि एव कुटटब८चब्रांवणा। .. 
पए * - -t h - 4 - . 

time for transaction of Government busi- 
- ness for'the ‘meetings of the Vidban Sabha - . 

held एव the 20th, 215. and 22o0d Sep- 
tember;— 1982~ e-—obitoary--references, - __ 
Prelimipary Reports of the Committee of 
Privileges and extension of time, Supple- 
mentary Estimates (First Instalment) 1982- 
83, Ratification of the Constitution 
(Forty-sixth Amendment) Bill, 1982 and 
Government Bills 

- e = 

bt - b el miad 

2. Recommendations régarding allocation of  7th March, 1983 
time for transaction of Government and - S 
private Members business from 7th March, —* 
1983 to 14th March, 1983 i.e. obituary 
references, papers laid on the Table, pre- 
sentation of the report of the Privilege . 
Committec and extension of time presen- - 
tation of Supplementary Estimates (Second 
Instalment) 1982-83, discussion on Gover- 
nor address and voting on motion- "of PR ८ 
thanks and presentation of Budget for . " 
the year 1933-84, 4 

3. Recommendations regarding allocation of  14th March, 1983 
time for trapsaction of Government and ' 
private Members business from 15th to 
21st March, 1983, i.e. Voting on Supple- 
mentary Estimates, General discussion Crdsber g 
एव Budget, Government Bills, 

4. Recommendations regarding allocation of  22nd March, 1933 
time for transaction एव Government busi-_ . | ८. + 
ness from 22nd March to 25th March, 1983 
पट discussionand voting on-demands-for e 
Grants on Budget, Official resclution, 
Government Bills and discussion on the 
motions under Rule 84, etc. . . 

- 

r 

- A - e - 

Proceedings . . 
पी न न « 

न जन A.record of the report, presenfed to घाट House- liave ~been” kept-in 
the Haryana Vidhan Sabha Secretariat 

3 जलन e 

ह
ू
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HOUSE COMMITTEE 

The Committee for the year 1982-83 लि of five memsb'er‘s 
and .two Special Invitees was nominated by the Speaker on the 28th 
August: 1982.. - 

] 

Ch. Ved Pal, Deputy Speaker, was the Ex-officio Chairman of - 
the Committee 

नि : ! ) ' ! 

The ,Committee held 12 meetings. 

The names of the Members and the number of meetings attended 
by each of them 'are showing in the following table :— 

-z — ——— ' गए 
‘Name of the Members Number of meetings 

No. की i attended 

" 1. " "Ch. Ved Pal Deputy Speaker 11 

2. Shri Amir Chand Makkar 12 - 

+ -3, Ch. Jogi Ram 8 

. 4. Ch. Kitab Singh - oo 
o , ] . 
™ 5 Ch. Nirmal Singh 5 

‘Names "of the Special Invitees 

~51.« "* Sh: Sujan Sivgh 5 
L वजन 

2. $h, Vijay Vir Singh 1 

: _The dates of meeting held, the number of Members Present and 
business transacted at each meeting, are given below :-— 

' Sr.  Date Number. of Business.transac“ted 
No. : Members/ - 

Special पान 
- rvifees 

दी कि Present. 

; "+ 1, 6GthOctober, 1982 - 4 1. Joint Secretary explained the scope 
- and functions of the Committee, 

- 5 s . ., 2. Discussion regarding arrangements 
- o to bc made in respect of wisiling 

. House Committee of Kerala Legis- 
lature 

;‘( SN पर . ., <5 3. Decision regarding M.L.As. Hostel 
के ६. Canteen. 

2. 20th Qctober, 1982 जि [ 1. Formulation of the points to be 
discussed with the visiting House 
Commiftee of Kerala Legislatore
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3 

4. 

5. 

6. 

7. 

3rd November, 1982 

17th November, 1982 

23rd November, 1982 

13th January, 1983 

31st January,1983 

4 

6 

Decision regarding undertaking of 
tour by the Commitiee to the States 
of Rajasthan, Gujrat, Maharashtra 
and Karnataka in the middle of 
November 1932, 

1. Discussion on matters of common 
interest with the visiting House 
Committee of Kerala Legislature. 

2. Consideration of matter of provi- 
ding lift in the M.L.As. Hostel. 

3. Consideration of matter regarding 
charging of room reat in the M.L.As, 
Hostel. 

4, Decision regarding cancellation of 
the tour programme एव the House 
Committee to other States. 

1. Passing of condolence resolution 
on the sad demise. of Bhgodan 
Leader, Acharya Yinoba Bhave. 

2. Decision regarding charging of 
room rent in the M.L.As. Hostel, 

3. Decision regarding reservation of 
rooms in Haryana Bhawan, New 
Delhi for M.L.As. 

4. Decision regarding the visit of a 
group of M.L.As. from the (08 
Vidhan Sabha Committes. 

1. Discussion on points of common 
interest with the visiting Committes 
of Goa Vidhan Sabha. 

2. Decision to undertake study. tour of 
Gujrat, Maharashtra, Goa & Kerala 
States w.e.f. 15-1-83. 

1. Discussion regarding vacation of 
Flat No. 24 by Smt. Chandravati 

* I:eader of Opposition: - 

2. Discussion regarding allotment of 
vacant Flat No. 6 

1. Decision on the estimates of repair/ 
replacement of the furniture to be 
provided in the M.L.As. Flats 

2, Decision to obialn sanction of the 
Govt. for the creation of additional 
Junction lines for the PBX 

3, Decision regarding providing of 
lift in the M.L.As. Hostel.
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4 दि 
1 

- v 

F— 

8. 

- r 9 

. ' 
N 

- 10. 

11. 

12, 

9th February, 1983 
(Haryana Bhawan, 
New Dethi) 

10th February, 1983 
(Jaipur) 

14th February, 1983 
(Gandhinagar) 

18th February, 1983 
{(Haryana Hu_Bhawan, 
New Delhi) 

9th March, 1983 

4. 

= 

Discussion regarding allotment of 
accommodation in the Haryana 
Bhawan, New Delhi for M.L.As. 

. Discussion regarding provision of 
in-adequate electricity points पा the 
M.L.As, Flats, 

Decision regarding posting of Police 

" Guard outside फिट M.L.As, Hostel. 

7 

1. 

Consideration of matter regarding 
allotment एव M.L.A. Flat No. 6. 

Oral examination of Imcharge, 

Haryana Bhawan, New Delhi, re- 
garding reservation of accommo- 

dation in Haryana Bhawan New 
Delhi, for M.L.As. and decision 

taken thereon, 

. Framing of thlueslio'nnam‘ for dis- 
* cussion with the counterpart Com- 

mittess of Rajasthan and Gujrat. 

Discussion with the House Come 
mittee of Rajasthan Vidhan Sabha 
on the maiters of mutual interest. 

. Discussion with the House Com- 
mittee. of Gujrat Vidhan Sabha on 
the matters of mutual interest. 

Review of discussion held with the 
counterpart Committees of Rajas- 
than and Gujrat Yidhan Sabhas. 

. Decision regarding allotment of 
Flat No. 6. 

. Decision regardiog allotment of 
Motor Garage No. 1. 

. Consideration of -matter regarding 
vacation of Flat-No. 24 by Shrimati 
Chandravati, Leader of Qpposition. 

R
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LIBRARY COMMITTEE 

Review 198283 - L 
. The Committee, _Iconsi_s‘tin“g of Six members was nominated by -the Speaker,on 20th August, 1982, 

;.25 Chairman. 
Shrimati Kartar Devi a member of the Committee was appointed 

Shrimati Chandrawati resigned from the membership of the न Comimittee on 21st September, 1982 and Shri Amir Chand Makkar was nominated; on Ist” October, 1982, as a members of the Committee 1-against the vacancy thus caysed on the resignation of Shrimati 
" Chandravati. ' 

Shri Fateh Chand. Vij, was nominated, on 29th: September, 1982, 28 a special Tnvitee to. the Committee. . 

Shti Om. Parkash Sharma resigned from the membership of the ‘Committée on 24th December 1982, and Shri Jogi Ram was nominated on 24th December, 1982, as a member of the Commnittee, against the _yacancy thus 7 caused on the resignation of Shri Om Parkash _I_S a‘.r-—’.‘,m‘a., T ’ ॥ है. 

. Shri Manphool Singh was nominated on the 5th January, 1983, 85 a Special Tavitee to the Committee, | ' 

The Committee held sixteen meetings. The names of the members/ Special Inyitees together with the number of meetings, aftended by edch of them, are ‘givén in the followiag table :— Tt 

St.No. Name of the.Members No. of meetings attonded 
1. Shrimati Kartar Devi Chairman 11 

2. Shrimati Chandravati Member Nil 
3. Sh. Amir Chand Makkar Member 14 

4. Sh. Om Parkash Sharma नि Nil 

- 5. * ही. Jogi Ram लि 1 
6. ~Sh. Makender एव Singh  ,, 5 

7. Sh. Sujan Singh हर 15 
8. Sh. Vijai Vir Singh ३9 8 

9. Sh. Fateh Chand Vij Special 15 
Invitee 

~ 10. Sh. Manphool Singh ' 7 

- 

Af
 

e
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. .. [the Committee selécted the publications on different subjects: The . cost की thé publications purchiased during the year, inéluding the Gost 

of News: papers/Magazines "etc. amounted to Rs. 16085-30P., in addi- tion Govt. publications worth Rs. 4037 -25 p. were also purchased. 

’ - The, Committée also undertook a study tour to the states of Qrissa हि and भष्डा Bengil and-discussed with the counterpart Committees, matt- ers of common interests: Thé Committee also studied the functioning of Libraries therzsas also the method of selection of books ete., of पाई respective liabraties. न 

Mectings held नाते फिधिएंटड Transacted W. 

 Details r'le'gar'd'i"ng"trh'_e_fidfi"a_'te'_’s of meetings held, number of members 
including the Special [n¥itess; present and business transacted in each _ 
meeting are given below :— 

Sr. Date © Nuomber of Members Business Transacteq No. (including Spécial 
Invitees): 

L 1 2 3 4 

1.' 29th Septrmber, 19827 4 (i) The Secretary welcomed the 
Members of the Committee 
and explained to them the 
scope and functions of the 
Committee. 

- (i} The Committee inspected the 
Library and desired that su- 
ficient’ Light and Fans be 
provided’ in the Library, 

2. 11tk October,;1982 6 () The Committes decided to 
hold its meetings in the Lib- 
rary instead of Commitiee 
room in future and desired 

. that 15 cushion Chairs for नाक the purpose be provided in S\ the .Library. 

(i) The Committee decided to 
अंडा Pnnjab Unpiversity and 
Central State Libraries Iocated 
in Chandigarh, 

3. 2151 October; 1982 5 i) The Committee approved the 
ही quotations regarding rebate 

offered on books on different. 
languages, received from va- 
tious Booksellers/publishers,
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8th N“.ovcmb'er, 1682 

30th Noverniber, 1982 

$th December, 1982 

16th December, 1982 

17th December, 1982 

(XY 

4 

5 

5 

5 

5 

(ii) 

) 

) 

@i 

) 

The Committee: selected 21 

books out of the books rece- 

ived from local Booksellers 

and recommended that the 

samme be purchased for the 

Library. 

The Committee welcomed the 

Mémbers of the Library Co- 

mmittes-of Kerala Legislative 

Asseribly and discussed with 

them matters of Common 

interest. 

The Commiftee mourned the 

death of Shrimati’Shanno 

Devi, Deputy Speaker in the 
Composit .Punjab Vidhan 

Sabha and the First Speaker 

in the Haryana Vidhan Sabha, 
and passed a Condolance . 
resolution. 

The: Committee scrutinized 

the books received for appro- 

val from Local Booksellers 

and recommended 8 Books for 

purchase. 

The Committee also decided 

to undertake a study tour to 

the States of Andhra Pradesh, 

Tamil Nadu and Kerala. ' 

The Committee, held some 

discussion before visiting the 

premises of various publishers” 

and Booksellers in Delhi to 

make an on-the-spot selection 
एवं the books for the library. . 

The Committee sclected 71 

books on various subjects 
and recommended the same 

for purchase. 

The Committee informally 
discussed the sclections made 
on the previous day and 

decided to visit the premises 
of Sasta Sahitya Mandal, New 
Delhi, 

_
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ii) The Committee selected "36 
Books in Hindi from Sasta 

N ' Sahitya Mandal, New Delhi. 

) 9. 27th December, 1982 4 . (i) The Committce scrutinized 

_the books received from local 

Booksellers and selected 9 

Books and recommended that 
the same be purchased for 

Library. " 

10. 5th Januay, 1983 4 The Committee scrutirized 

tbe books received from Local 

Book-sellers and selected 4 

books and recommended that 

the same be purchased for 
Libraty. 

. 11. 14th February, 1283 4 (i) The Committee scrutinized the 

~5 
books received from Local 

! ही Book-sellers and selected 4 

' books and recommended that 
the. same be purchased for 
Library. 

ii) The Committec decided to 

updertake a study tour to 

the States of Orissa and West 
Bengal. 

.12, 24th February, 1983 5 The Committee. framed the 
questionnaire to be discussed 
with the Library Committee 
of the visiting States. 

13, 27th February, 1983 5 The Committee discussed with 
the Llbraray Committee of 

. the Orissa Legislative Assems 

bly matters of common interest 

हु६ 

14, st March, 1983 5 The Commiitee reviewed the 
discussion held withthe Lib- 
rary Committee of Orissa 
Legislative Assembly and 
points to एव discussed with 
the Library Committee of 

. the West Bengal Legislative 

. Assembly.
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Lo e पा _________L____-—_xu b Bite वाया, 

1 2 3 4 - 

15, 3rd March, 1983 5 The Committee discussed 
matters of mutual and co- 
mmon interest with हट 
Speaker West Bengal Legis- 
lative Assembly who is an 
Ex-Officio "Chairman of thé 
Library Committee of the 
west  Bengal  Legislatively 
Assembly. 

16, 5th March, 1983 5 The Committee reviewed the 
- discussions held with the 

Library« Committce. of thd 
Orissa Legislative Assembly 
and Speaker, West Bengal 
Legislative Assembly, 



-67 

[REVIEW-OF THE] .COMMITTEE. ON -PETITIONS 

.. 1. The Committee consisting of five members of the Haryana 
Vidhan Sabha,was nomipated by the Hon’ble Speaksr on 20th 
September, 1982 for the second session of the Sixth Vidhan Sabha 
(held in the month of September, 1982). 

The pames of the members of the Committee and the number 
कि of meetings attended by each of them are given below द 

Sr. _'%_N_"a:mg}bf..-x_th-r: M_'e‘mbe‘r- हर ‘No. of meetings 
No. __ ‘ attended. 

1 Ch. Ved Pal, Deputy Speaker Ex-Officio Chairman T 

2. Sh. Dharm: Bir Gauba, M.L.A. Member 7 

3. Sh. Nirmal Singh, M.L.A. ’ " 2 

4. Sh. Roshan Lal Arya, M.L.A. . ~7 

5. "सा. Ralvir Singh ‘Grewal, M.L.A. » w4 

की MEETINGS HELD AND BUSINESS TRANSACTED 

. Thedates of meetings, the number of members present and-the 
business transacted at each.meeting are given below धन, 

S W.Da-te' of Number of Business transacted 
No. meeting Members 

present 

] 

- 1. 6th October, 1982- 2  Discussion regarding enlargement of - 
scope and functions of the Committee, 

2. 13th October,.1982 2  Discussion with the Committee. एल Pe- 
titions of the Orissa Legislative Assembly 
(on their visit to Haryana State) on 

. matters of common interest, 

3. 23rd November, 1982 3  Discussion regarding enlargement of 
. scope and fusctions of the Committee. - - 

4, 30th December, 1982 3 Discussion regarding enlargement, of 
_— D ..scape and fanctions of the Commiitee, 

5. 3lst January, 1983 5 -Discussion .tegarding. enlargement of 
w5eope and fupctions; of;thes Committee. 

6. 9th February, 1983 3  The Committee framed quzstionnaire at 
B Haryana-Bhawan, New *Delhi. for - dis- 
) ) cussion.with-the counterpart Cammitices,
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1 2 3 4 

of फिट Rajasthan and Gujrat Vidhan 
Sabha during their tour to those States, 

7. 11th February,1983 3 Discussion with the Secretary, Rajasthan 

Vidhan Sabha regarding enlargement of 

scope and functions of the comnuttece 
on Petitions. . 

2. 14th February, 1983 4 Meeting with the Petitions Committee 

of Gujrat Vidhan Sabha to discuss the 
scope and functions of their respective 
Committees in their states and matters 
of common interest. 

9. 18&th February, 1983 3 Review ए the discussion held with the 
counterpart committee of Gujrat Vidhan 
Sabha and Secretary, Rajasthan 
‘Vidhan Sabha, 

Proceedings 

A record of the proceedings of the meetings of the Committee has 

been kept in the Haryana Vidhan Sabha Secretariat. 

Meeting(s) held at pla"e‘s other than Chandigarh. 

Sr. Ne.  Place Date of meéting 

T New Delhi (see serial No. 6) 9-2-83 
2. Jaipur (sce Scrial No. 7) 11-2-83 

3. Gandhi Nagar (Gujrat) (Sze Sr. No. ही 14-2-83 

4, Delhi (see Sr. No. 9 18-2-83 

II. The Committee consisting of five members of the Haryana 
Vidhan Sabha was nominated by the Hon’ble Speaker on 7-3-83 for 
the 3rd session of the Sixth Vidhan. Sabha (beld in the month of 
March, 1983). 

The names ef the members of the Committee and the number of 
meeting(s) attended by each of them are given below :— 

Sr. Nante of the member. No. of meeting 

No. . attended 

1. Ch. Ved Pal, Deputy Speaker  Ex-Officio Chairman 1 

2.- Sh. Dharam Bir, Gauba, M.L.A, Member 1 

-3. Sh. Nirmal Singh, M.L.A. 09 1 

4. Sh. Roshan Lal Arya, M.L.A. | » 1 

5, Sh. Balvir Singh Grewal, ML.A.,- 1 

W
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Sr. No. Dalte of No. of members Business tramsacted. 
meeting present 

1 27th April, 1983 5 Discussion regarding enlargement 
. of the scope and functions of the 

Committee. 

Proceedings 

A record of the proceedings of the meeting of the Committee has 
been kept in the Haryana Vidhan Sabha Secretariat.
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COMMITTEES 

RULES COMMITTEE 

(Nominated on the 20th August, 1982, under Rule 232) 

The following members were nominated 
Committee for the year 1982-83 :— 

to serve एप फिट ruleg 

N
 

w 
s 

S. Tara Singh, Hon. Speaker 

Ch. 5. 5. Surjewala, Irrigation - 
and Power Minister. 

S. Harpal Singh, 
Town & Country 
Planning Minister - 

Dr. Mangal Sein 

Ishwas Slélgh\-,.“ 

Prof. Sampat Singh flj'"t 

Ch. Inder Singh Nain . "a_ 
1 

Sh. Roshan Lal Tiwari : 

Ex-Officio Chairman 

Member 

Member 

Member 

Member 

Member 

Member 

Member 

The Committee did not hold an 
under review,: ., 

ey नि 

13319~H.V.§.—H.G.P., Chd, 

y meeting during the year, 

«नै 

L
I


